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Report in connection with 0.A. No. 105 of 2023 (Earlier 0.A.No.571 of 2022 PB) of

Hon’ble National Green Tribunal (NGT), Southern Zone, Chennai order dated

The Hon'ble NGT issued order on 08.04.2024 in 0.A. No. 105 of 2023 (Earlier 0.A.No.571 of
2022_ PB) directed “the Andhra Pradesh Pollution Control Board has to inspect and file a
report of compliance before the date of next hearing”. The date of Hearing is on 16.05.2024.
The copy of the Hon’ble NGT Order dated 08.04.2024 is submitted as Annexure-I.

In this regard the following are submitted:

The APPCB has reviewed the status of implementation of the recommendations of the Joint
Committee constituted by the Hon’ble NGT in O.A. No. 571 of 2022 by the M/s.
Visakhapatnam Port Authority, Port Area, Visakhapatnam and M/s.Adani Gangavaram Port
Limited, (M/s Gangavaram port), Gangavaram(V), Pedagantyada (M), Visakhapatnam
before the External Advisory Committee (Task Force) of A.P. Pollution Control Board, Head
Office, Vijayawada and issued directions to M/s.Visakhapatnam Port Authority(VPA) and
M/s.Adani Gangavaram Port Limited(GPL) on 27.04.2023. Copies of the directions issued to
M/s.Visakhapatnam Port Authority and M/s.Adani Gangavaram Port Limited is submitted

as Annexure-II.

The APPCB Officials inspected M/s.Visakhapatnam Port Authority on 06.05.2024 and
M/s.Adani Gangavaram Port Limited on 03.04.2024 and verified the compliance status

with the Board directions. The Compliance status submitted as follows:

A. Compliance status of the Task Force directions issued to M/s.Visakhapatnam Port

Authority vide Order dt:27.04.2023 is submitted as follows:

S.No. Directions issued Compliance Status

1. | As committed, vide letter
dt.23.02.2023, VPA shall complete
construction of additional covered

shed - 1 at R11 area and shed -2 at

VPA completed 3 storage sheds at R- -
11 area (Shed-1 & Shed-2) and at R -2
(Shed-4) out of 4 sheds. The
construction of shed -3 at R10 is

R11 area by October 2023; Shed - 3 at
R10 area by July 2023; shed - 4 at R2
area by September 2023 and 2
covered storage sheds of size 200m x
40m x 17 m and 200 m x30m x 17m at
R6-R9 areas for storing the dusty
cargo by September 2023.

under progress and proposed to
complete by 30.06.2024.

During inspection it was observed
that the VPA has started storage of
dusty cargo in R11 -Shed-1 & 2. Not
started storage of dusty cargo in shed-
4.

VPA shall maintain display sign boards
intact at berths and cargo stocking
area showing the details of the berth &
cargo being handled.

VPA provided display sign boards at
cargo stocking area at PPP operator
berths and VPA operating berth areas.

As committed, VPA shall complete
installation of PLC based MDSS system
at the remaining dusty cargo stacking

VPA provided PLC based MDSS system
at the following areas:

i) WOB area, ii) S-4 area, iii) L-9 & L-

1 ()\/LOA,
Environmental Engineer

A.P Pollution Control Board
Regional Office, Visakhapatnam



areas by June 2023. 17 area, iv) R-2 & R-5 area, v) WQ-7 &
8 berths, vi) NH yard & TINA godown
area, vii) Near MG gate and along
coast guard office area.

4.| VPA shall continue to clean the | VPA cleaning the internal roads on
internal roads on a daily basis. daily basis by 3 no. of Mechanical

Sweeping machines as well as
manually.

VPA deployed 80 No.s of NPWs (Non-
Permanent Workers) on regular basis
for cleaning of internal spillage of
cargo, roads and drains.

5. | VPA shall ensure implementation of | VPA implementing the directions
directions dt:23.02.2023 issued by | dt:23.02.2023 at PPP operator M/s.
them to PPP operator M/s. VCTPL | Visakha Container Terminal Private
regarding placing of sign boards | Limited (VCTPL) regarding placing of
(demarcation) on each container | sign boards (demarcation) on each
representing type of material stored in | container representing type of
the container. material stored in the container.

6. | VPA shall expedite implementation of | Compliance report submitted by the
the following recommendations made | VPA is submitted as Annexure-III.
by the Joint Committee as reported in
their final report dt. 13.12.2022
submitted in 0.A. No. 571 of 2022 to
Hon’ble NGT:

a)| The Port shall implement semi-| M/s. Vizag General Cargo Berth Pvt
automatic  coverage system of | Ltd has provided semiautomatic
Tarpaulin in dusty cargo Transporting | tarpaulin coverage system at VGCB.
trqus/ Wagons. YPA _ stal subr.nit VPA informed that it is not feasible to
ac.tlo'n plan for s Jmplementation implement semi-automatic coverage
within one month. system of Tarpaulin in port area at

present due to electrification of
wagons and also informed that they
are covering R&D yard area manually
with tarpaulins.

b)| The Port shall ensure coverage of | VPA ensuring coverage of Tarpaulin
Tarpaulin all sides of dusty cargo | all sides of dusty cargo Transporting
Transporting trucks/wagons, | trucks/wagons, including rainy season
including rainy season to avoid the | to avoid the spillages.
spillages.

c) | The Port shall ensure covering of | VPA ensuring covering of

dusty cargo carrying trucks/wagons
with tarpaulins tightened at all sides
with ropes and shall avoid overload of
dusty cargo material.

trucks/wagons carrying dusty cargo
with tarpaulins tightened at all sides
with ropes and during inspection, it is
observed that all the trucks carrying
dusty cargo are covered with
tarpaulin.

The VPA collected an amount of
Rs.1.10 Crores from stevedores and

PPP operators for not providing
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proper tarpaulin coverage to the dust
cargo stacks for the period from Oct-
2023 to Mar-2024

Non coverage of stacks with
Tarpaulin, penalty collected Rs1.10
Crs from trad

d) | The Port shall maintain web cameras | VPA maintaining web cameras at
at Tarpaulin sheet covering of | Tarpaulin sheet covering of
trucks/wagon area, weighbridge, | trucks/wagon area, at weighbridge,
truck-tyre washing area, entrance & | truck-tyre washing area, entrance &
exit gate of the ports and shall | exit gate of the ports and maintaining
maintain one month recorded data to | records.
produce at the request of the officer of
the concerned authorities during their
inspection.

e) | The Port shall maintain coal stocking | During inspection on 06.05.2024, it
heights as per the APPCB consent | was observed that the VPA is stacking
conditions. the dusty cargo more than the

permitted i.e above 6m height and
thereby causing dust pollution in the
surrounding area. The VPA and PPP
operators are not covering dusty
cargo stacks with tarpaulin properly
and some of the tarpaulins are in
damage condition.

f) | VPA shall complete construction of | VPA completed 3 storage sheds at R-
closed sheds for storage of dusty cargo | 11 area (Shed-1 & Shed-2) and at R -2
as per the committed time schedules. | (Shed-4) out of 4 sheds. The

construction of shed -3 at R10 is
under progress and proposed to
complete by 30.06.2024.

During inspection it was observed
that the VPA has started storage of
dusty cargo in R11 -Shed-1 & 2. Not
started storage of dusty cargo in shed-
4.

g) | The port shall maintain Standard | VPA is  maintaining  Standard
Operating Procedure for | Operating Procedure for
transportation of cargos through | transportation of cargos through
trucks/railway wagons for Tarpaulin | trucks/railway wagons for Tarpaulin
covering of loaded trucks, security | covering of loaded trucks, security
check before exit. check before exit.

h)| The port shall ensure vehicles fitness | VPA  ensuring vehicles fitness
certificate issued by the competent | certificate issued by the competent
authority for incoming trucks and | authority for incoming trucks and
outgoing (loaded) trucks. outgoing (loaded) trucks.

i) | The port shall ensure that the cargo | VPA ensuring the cargo transport

transport trucks display sticker
showing  valid vehicle fitness
certificate and pollution certificate in

trucks display sticker showing valid
vehicle fitness certificate  and
pollution certificate in front side of the
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front side of the vehicles. vehicles.

j) | The port shall continue to deploy task | VPA deployed separate task force
force teams to verify the dusty cargo | team with 25 members for 24x7 to
vehicle movement to monitor proper | verify the dusty cargo vehicle
covering of Trucks/wagons with | movement to monitor proper covering
tarpaulin, covering of dusty cargos at | of Trucks/wagons with tarpaulin,
stacking yards, spillage of materials, | covering of dusty cargos at stacking
overloading of Trucks etc. yards, spillage  of  materials,

overloading of Trucks etc.

k)| The port shall carryout regular | VPA is carrying out regular wetting of
wetting of the internal roads and shall | the internal roads and removing the
remove the sludge accumulated in | sludge accumulated in drains
drains from time to time to avoid | regularly to avoid contamination of
contamination of surrounding water | surrounding water bodies.
bodies During inspection, intermediate pump

houses were verified to check the
quantity of water using for dust
suppression purpose. The VPA is
recording the quantity based on the
number of tankers and their
corresponding capacity. It is
suggested to provide digital flow
meter at the outlet of the storage tank
and maintain records for cross
verification.

1) | The port shall upgrade existing truck | The VPA is operating single stage
tyre washing system to two stage | automatic truck-tyre washing system.
automatic truck-tyre washing system After issuing directions, the VPA has
to control dust emissions. upgraded the existing truck tyre

washing system covering water
sprinkling at both sides of the vehicle
and bottom of the vehicle.

7. | The Port shall submit quarterly status | VPA submitting the quarterly status
report on the above directions until | report on the directions issued by
100% compliances are achieved. Hon’ble NGT joint committee. The last

status report was submitted on
22.04.2024.

The facility maintaining CAAQMS at three locations viz., near GCB area, Near GVMC
Municipal Stadium & near R&D yard.

Further, the APPCB has carried out ambient air quality monitoring at General Cargo
Berth (GCB) area and Municipal Stadium during the period from 06.04.2024 to
10.04.2024. As per the analysis results, it was observed that PM10 concentrations at all
the locations on all the days of monitoring except at R&D yard (from 06t to 9t April
2024), have far exceeded the NAAQ standards of 24 Hrs average i.e., 100 g/m3. The
PMZ2.5 values have also exceeded NAAQM standards of 24 hrs average i.e., 60 pg/m3. A

notice was issued to the VPA for improper functioning of CAAQM stations and not
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meeting the NAAQM standards. Copy of the notice issued to the VPA is herewith

enclosed as Annexure-IV.

. Compliance status of the Task Force directions issued to M/s. Adani Gangavaram

Port Limited vide Order dt:27.04.2023 is submitted as follows:

SNo

Condition

Compliance

1.

The Gangavaram Port Limited (GPL) shall
not stock the materials more than 12 mts
height where MDSS system is available and
shall maintain stack height of 10 meters at
manual stack yards

AGPL is ensuring that the stacks
are not exceeding the permitted
height of 12 mts where MDSS
system available and maintaining
stack height of 10 meters at
manual stack yards.

The Gangavaram Port Limited (GPL) shall
maintain  fully mechanized handling
equipments for loading and unloading
operations for dusty cargo to the maximum
extent possible.

AGPL adopted and implementing
the mechanized handling  for
loading and unloading operations
of dusty cargo to control the dust
emissions at Berths & all
operation areas.

GPL shall ensure continuous compliance of
the following recommendations made by
the Joint Committee as reported in their
final report dt. 13.12.2022 submitted in O.A.
No. 571 of 2022 to Hon’ble NGT

Compliance report submitted by the
AGPL is submitted as Annexure-V.

The Port shall maintain the 16 no’s of
already established semi-automatic
coverage system of Tarpaulin in dusty cargo
Transporting trucks/wagons

AGPL is maintaining 19 No. of
semi mechanized truck tarpaulin
covering stations at wvarious
locations within the Port and
ensuring all the outgoing cargos
by Trucks are covered with
tarpaulin

The Port shall ensure coverage of Tarpaulin
all sides of dusty cargo Transporting
trucks/wagons, including rainy season to
avoid the spillages

AGPL ensuring that the tarpaulin
is covered in all sides of the truck
and tightly tied with rope.

The Port shall ensure covering of dusty
cargo carrying trucks/wagons  with
tarpaulins tightened at all sides with ropes
and shall avoidoverload of dusty cargo
material

Covering the outgoing
vehicles with tarpaulin.

cargo

The Port shall maintain web cameras at
Tarpaulin sheet covering of trucks/wagon
area, weighbridge, truck-tyre washing area,
entrance & exit gate of the ports and shall
maintain one month recorded data to
produce at the request of the officer of the
concerned  authorities  during their
inspection, as being monitored
throughintegrated security control room by
GPL

The facility is maintaining web
cameras covering operations at
different locations and connected
to Integrated Security Camera
Rooms.

The Port shall
heights as per
conditions.

maintain coal
the APPCB

stocking
consent

AGPL is ensuring the coal stacks
not to exceed the permitted
height of 12 mts where MDSS
system available and maintaining
stack height of 10 meters at

manual stack yards

(\/\L&
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f. | The Port shall maintain Standard Operating | AGPL following Standard
Procedure for transportation of cargos | Operating Procedure for
through  trucks/railway wagons for | transportation of cargos through
Tarpaulin covering of loaded trucks, | trucks/railway wagons for
security check before exit. Tarpaulin covering of loaded

trucks, security check before exit.

g. | The Port shall ensure vehicles fitness | AGPL is following this direction by
certificate issued by the competent |controlling the trucks at the
authority for incoming trucks and outgoing | entrance of the gate.

(loaded) trucks.

h. |The Port shall ensure that the cargo |Complied.
transport trucks display sticker showing
valid vehicle fitness certificate and pollution
certificate infront side of the vehicles.

i. | The Port to extend necessary support to the | ---

Traffic Department to exhibit no parking
zones along the both sides of road between
ROB (Road over Bridge) near Gangavaram
Port to NationalHighway via Y-Junction &
Jug junction.

j- | The Port shall continue to deploy task force | AGPL has constituted a dedicated
teams to verify the dusty cargo vehicle | a task force team of 25 members
movement to monitor proper covering of | to monitor the dust cargo vehicles.
Trucks/wagons with tarpaulin, covering of
dusty cargos at stacking yards, spillage of
materials, overloading of Trucks etc.,

k. | The Port shall carryout regular wetting of | AGPL is operating a PLC based
the internal roads and shall remove the | Mechanical Dust Suppression
sludge accumulated in drains from time to | System comprising 176 No. of
time to avoid contamination of surrounding | cannons for wetting the stacks in
water bodies. the stack yards.

Deployed 20 No. of tankers for
dust suppression and ensuring
continuous wetting of internal
roads.

. | The Port shall upgrade existing truck tyre | AGPL has provided 2 nos. of truck
washing system to two stage automatic | trye washing facilities.
truck- tyre washing system to control dust
emissions, within six months as committed

m. |The Port shall submit quarterly status | Compliance status for the 1st
report on the above directions until 100% | Quarter (April 2023 to June -
compliances areachieved. 2023) was  submitted on

04.04.2024.

The facility is maintaining CAAQMS at three locations and as per the CAAQM data the
facility is meeting the NAAQM standards.

The APPCB, Regional office, Visakhapatnam will submit latest compliance report to the

Head office, APPCB for further review on non-compliances and for taking necessary action.

Submitted.

Enc: a/a

) 2=H
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Annexure-|
Item No.12:-
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
(Through Video Conference)
Original Application No.105 of 2023 (SZ)
[Earlier O.A. No.571/2022(PB)(LP)]
IN THE MATTER OF:
Lakshmana Guntreddi.
...Applicant(s)
Versus
The Chief Secretary of Andhra Pradesh and Ors.
....Respondent(s)

Date of hearing: 08.04.2024.

CORAM:

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER

HON’'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s): None.

For Respondent(s): Mrs. Madhuri Donti Reddy for R1, R4 & R5.
Mr. S. Diwakar for R2.
Mr. M.R. Dharani Chander for R6.
Mr. Somayaji, Sr. Adv. along with
Mr. S. Sai Sathya Jith for R7.
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ORDER

1. Today, there is no representation for the applicant.

2. The reports of both the Respondents No.6 and 7 are filed.

3. The Andhra Pradesh Pollution Control Board has to inspect and

file a report of compliance before the date of next hearing.

4. Post the matter on 16.05.2024.

Sdy/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Satyagopal Korlapati, EM

0. A. N0.105/2023 (SZ)
08th April, 2024.AD.
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File No.APPCB-11023/53/2023—TEC-TF-APPCB

Annexure-l|

——— ANDHRA PRADESH POLLUTION CONTROL BOARD

B olas Paryavaran Bhavan, Head Office, Opp: JAMAC Housing Complex,

R TR G

vl i il o APIIC Colony Road, Gurunanak Colony, Vijayawada - 520007.

W Phone: 0866-2463200, Website: https://pcb.ap.gov.in
Order No.724/APPCB/HO/ERMI/OA571/VSP/2021- 2710412023
DIRECTIONS

Sub: APPCB - HO - ECS - M/s. Visakhapatnam Port Trust, Port Area, Visakhapatnam —
Joint Committee observations in O.A No. 571 of 2022 - Hon'ble NGT, New Delhi order
dated 19.12.2022 in O.A No. 571 of 2022 — Show cause notice issued — Reply
furnished - EAC hearing held on 14.03.2023 - Directions - Issued - Reg.

Ref: 1. Consent Order No.APPCB/VSP/VSP/45/CFO/HO/2017, dt.11.05.2017 &
renewal order dated 13.04.2022.

. Show Cause Notice Order No. 724/APPCB/ERM/TF/V/SP/2023 Dt. 10.02.2023.

. Visakhapatnam Port Trust reply submitted on 23.02.2023.

. RO report dated 10.03.2023

. External Advisory Committee (Task Force) meeting held on 14.03.2023.

*k%k

U WN

WHEREAS, you are operating the port facility in the name & style of M/s. Visakhapatnam
Port Trust at Visakhapatnam. The port is located in an area about 1875 acres.

WHEREAS, the Port is having 18 Nos. of berths at Inner Harbor denoted as EQ1 to EQ 9
berths, WQ 1 to WQ 5 berths, OR 1 & OR 2 berths and Fertilizer berth. The port is also
having 6 Nos. of berths at Outer harbor denoted as OB1 & OB2 berths, SPM, VCTPL, OSTT,
NOM, LPG and MPB berths.

WHEREAS, M/s. Visakhapatnam Port Trust (VPT) is handling dusty cargos like Coal, CP
Coke, Pig iron, Steel, rice, Wheat, Alumina, Caustic soda. Palm Oil, maize, Sulphur, Urea,
Gypsum, Liquid ammonia, LPG, Timber logs, Manganese ore, Bitumen, Methanol, POL,
Crude all, Iron ore, Containers, Coking coal, steam coal, toluene and Lime stone etc.

WHEREAS, vide ref. 15 cited, M/s. Visakhapatnam Port Trust obtained CFO & HWA order of
the Board vide order dt. 11.05.2017 and renewal order dt.13.04.2022 valid for the period upto
31.12.2026 for handling of 46.55 Million MT of cargo/ Annum including 1,00,000 TEU of
containers, duly stipulating necessary conditions & standards.

WHEREAS, the Hon'ble NGT issued orders vide order dt.08.03.2017 in the application
N0.68/2015 to comply with the action plan submitted by VPT and the Board reviewed the
status of action plan and CFO order conditions followed by directions issued vide orders
dated 22.05.2017, 13.12.2017, 08.06.2018, 26.12.2018, 28.05.2019, 02.03.2020 &
07.07.2020.

WHEREAS, the Board levied Env. Compensation for Rs. 1.97 Crores on M/s.VPT, as per the
directions of the Hon’ble NGT order dt. 13.06.2020, which was paid by M/s.VPT.

WHEREAS, the Board issued directions dt. 21.12.2021 to handle dusty cargo in mechanized
berths, to provide CC cameras at dusty cargo areas including coal yards and connect to the
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APPCB website etc.,

WHEREAS, Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon'ble
NGT complaining that residents of Visakhapatnam are suffering from air & water pollution
problems due to improper transportation of materials by M/s. Visakhapatnam Port Trust and
M/s. Gangavaram Port Limited.

WHEREAS, the Hon'ble NGT took cognizance of the complaint and heard the matter on
07.09.2022 and issued order on 07.09.2022 and constituted a joint committee to verify the
factual position. The Joint committee submitted the final report dated.13.12.2022 and the
same is communicated to M/s.VPA

WHEREAS, the Joint Committee observed the following non-compliance's of conditions
stipulated in the Consents granted by APPCB, pertains to M/s. Visakhapatham Port Trust:

a. The facility shall submit the plan/ drawing showing the earlier coal and other dusty
cargo stack yards in city interface shifted to port interior areas as a part of re-
organization of the stacking yards which are near to the city interface.

b. The facility shall construct 2 covered storage sheds of size 200m x 40m x 17 m and
200 m x30m x 17m at R6-R9 areas for storing the dusty cargo. Action plan with
timelines shall be submitted.

C. The Port shall connect the CC Cameras to APPCB website.

d. The Port shall provide display sign boards at berths and cargo stocking area showing
the details of the berth & cargo handling.

e. The facility shall explore the possibility to install tube conveyor system to transport
dusty cargo to control dust pollution on surroundings effectively as the facility located
in Visakhapatnam city and also receiving complaints from the nearby residents on air
pollution problems and shall submit the action plan in this regard.

f. The facility shall install PLC based MDSS at all dusty stacking areas and shall report
implementation progress every month to ZO, Visakhapatnam and RO,
Visakhapatnam.

g. The facility shall clean the internal roads on a daily basis.

h. The terminal shall put sign boards (demarcation) on each container representing type
of material stored in the container.

WHEREAS, the Joint Committee made the following recommendations pertains to VPT,
Visakhapatham:

a. The Ports shall implement semi-automatic coverage system of Tarpaulin
in dusty cargo Transporting trucks/wagons.

b. The Ports shall ensure 50% of coverage of Tarpaulin all sides of dusty
cargo Transporting trucks/wagons, including rainy season to avoid the
spillages.

C. The Ports shall ensure covering of dusty cargo carrying trucks/wagons
with tarpaulins tightened at all sides with ropes and shall avoid overload
of dusty cargo material.

d. The Ports shall provide separate web cameras at Tarpaulin sheet covering of
trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit gate of the
ports and shall maintain one month recorded data to produce at the request of the
officer of the concerned authorities during their inspection.

e. The Ports shall maintain coal stocking heights as per the APPCB consent
conditions.

f. The ports shall maintain Standard Operating Procedure for transportation
of cargos through trucks/railway wagons for Tarpaulin covering of loaded
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trucks, security check before exit.

. The ports shall ensure vehicles fitness certificate issued by the competent

authority for incoming trucks and outgoing (loaded) trucks.

. The ports dusty cargo transport trucks shall display sticker showing valid

vehicle fitness certificate and pollution certificate in front side of the
vehicles.

The Traffic Department shall exhibit No parking Zones along the both
sides of road between ROB (Road over Bridge) near Gangavaram Port to
National Highway via Y-Junction & Jug junction.

The ports shall constitute a separate task force teams to verify the dusty
cargo vehicle movement to monitor proper covering of Trucks/wagons
with tarpaulin, spillage of materials and overloaded Trucks.

. The ports shall carryout regular wetting of the internal roads and shall

remove the sludge accumulated in drains time to time to avoid
contamination of surrounding water bodies.

The ports shall upgrade existing truck tyre washing system to two stage
automatic truck-tyre washing system to control dust emissions.

WHEREAS, vide ref. ond cited, the Board issued show cause notice on 10.02.2023 to the
Port for not complying with the CFO conditions, despite of ample opportunity and time
available to rectify the non-compliance's and as per the directions of the Hon’ble NGT.

WHEREAS, vide ref. 34 cited, M/s. Visakhapatnam Port Trust submitted reply to the Show
cause notice vide letter dt. 23.02.2023 as below:

a.

o

The required drawing showing the reorganization of coal and other dusty cargo stacks
was already submitted to the Board vide Lr.No.IENG / ENV / NGT / 2020 / 336 dated
25.02.2020 was submitted.

. VPA already constructed covered Sheds at the all areas and proposed for

construction of 4 covered storage sheds in Port area and the work is in progress.

. Due to National Security problems with INDIAN NAVY VPA unable to connect the CC

Cameras to APPCB website.

. The display sign boards were provided as instructed.
. VPA handling the cargo through closed conveyor system from outer Harbour to Inner

Harbour and from Inner Harbour to Outer Harbour under mechanization of Berths and
not causing any dust pollution. Provision has been made for closed conveyor for the
berths those under mechanization Program. Regarding tube conveyor, there is no
possibility for installation of the same in VPA, due to nature cargoes.

VPA provided MDSS i).WOB area, ii) S-4 area, iii) L-9 & 17 area, iv) R-2 R-5 area, V)
WQ-7 & 8 berths, vi) NH yard area, TIN godown area, vii) near MG gate and along
coast guard office areas. PLC already installed at West Ore Berth area. Work Order
issued for installation of PLC at the other areas and the work is in progress Expected
date of completion is June 2023.

. VPA deploying at an average of 80 Nos /day NPWs (Non-permanent works) for

cleaning of cargo movement internal roads in Port area on daily basis and a
mechanical sweeping machine is being deployed on the city front roads.

. Instructed the PPP operator M/s VCTPL and the concerned of Container Freight

Stations to provide the required sign boards representing type of material stored in
the container as directed.
The compliance status of joint committee recommendations:

. VPA proposed to arrange semi-automatic coverage system of Tarpaulin industry

cargo Transporting trucks as suggested. Action plan will be submitted in due course

11
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please.

2. VPA ensures for strict compliance of tarpaulin coverage for dusty cargo Transporting
trucks/wagons, including rainy season to avoid spillages.

3. VPA provided CC Cameras at the required areas for monitoring all the activities and
provision is made in the computer to store one month data for retrieval purpose.

4. VPA ensures for strict compliance of coal stack heights as per the APPCB consent
conditions. VPA instructed to all traders, BOT/PPP Operators to maintain stack height
as per APPCB consent conditions and to ensure covering of stacks with proper
tarpaulins etc vide trade circulars dated 07.11.2022 & 20.02.2023.

5. VPA maintaining SOP for transportation of cargos through trucks/railway wagons for
Tarpaulin covering of loaded trucks, security check before exit.

6. VPA ensures for strict compliance of vehicles fitness certificate issued by the
competent authority for incoming trucks and outgoing (loaded) trucks VPA
Environment Task Force Team is surprising the trucks every day during their
inspection.

7. VPA ensures for strict compliance of displaying the sticker showing valid vehicle
fitness certificate and pollution certificate in front side of the cargo vehicles.

8. VPA constituted an Environment Task Force team with 30 members for monitoring of
all operational areas in three 3 shifts on 24x7 basis and also monitoring through
environment command control center.

9. VPA engaged a separate contract for sprinkling of water on roads at a cost of Rs
80.00 Lakhs per annum. Sprinkling of water is being done at an average of 180 No. of
tankers per day. The PPP operators have also deployed 20 water tankers per day for
water sprinkling. VPA awarded a separate contract at a cost of Rs 50.00 lakh to clean
the roads and drains on a regular basis.

10.VPA provided two truck tyre washing facilities in Port area viz i) At ESSAR Jn. In Port
area ). At B- Ramp area and the operator M/s VGCB also provided a truck tyre
washing facility at their terminal to control dust emission.

WHEREAS vide reference 4 cited the RO submitted the status of compliance of the
observations and recommendations of the Joint committee.

* The required drawing showing the reorganization of coal and other dusty cargo stacks
was already submitted to the Board vide Lr.No.IENG / ENV / NGT / 2020 / 336 dated
25.02.2020 was submitted.

* VPA already constructed covered Sheds at the all areas and proposed for
construction of 4 covered storage sheds in Port area and the work is in progress.

* Due to National Security problems with INDIAN NAVY VPA unable to connect the CC
Cameras to APPCB website.

* The display sign boards were provided as instructed.

* VPA handling the cargo through closed conveyor system from outer Harbour to Inner
Harbour and from Inner Harbour to Outer Harbour under mechanization of Berths and
not causing any dust pollution. Provision has been made for closed conveyor for the
berths those under mechanization Program. Regarding tube conveyor, there is no
possibility for installation of the same in VPA, due to nature cargoes.

* VPA provided MDSS i).WOB area, ii) S-4 area, iii) L-9 & 17 area, iv) R-2 R-5 area, V)
WQ-7 & 8 berths, vi) NH yard area, TIN godown area, vii) near MG gate and along
coast guard office areas. PLC already installed at West Ore Berth area. Work Order
issued for installation of PLC at the other areas and the work is in progress Expected
date of completion is June 2023.

* VPA deploying at an average of 80 Nos /day NPWs (Non-permanent works) for
cleaning of cargo movement internal roads in Port area on daily basis and a
mechanical sweeping machine is being deployed on the city front roads.

12
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* Instructed the PPP operator M/s VCTPL and the concerned of Container Freight
Stations to provide the required sign boards representing type of material stored in
the container as directedThe Port shall provide display sign boards at berths and
cargo stocking area showing the details of the berth & cargo handling.

WHEREAS hearing was conducted before the External Advisory Committee (Task Force) of
A.P. Pollution Control Board in its meeting held on 14.03.2023. The representative of M/s.
Visakhapatnam Port Trust (VPT) and EE, RO, Visakhapatnam attended the meeting through
VC. The representative of VPT informed that they are already complying with certain
conditions mentioned as non- compliances observed by the Joint Committee in their final
report dt. 13.12.2022 submitted to Hon’ble NGT and has initiated action to rectify the
remaining conditions. He also informed that they are already complying with certain
recommendations and have initiated action to implement the recommendations of the Joint
Committee constituted by the Hon’ble NGT in O.A. No. 571 of 2022.

After detailed discussions, the Committee recommended to review the compliance status
made by the Joint Committee every quarterly and recommended to issue following directions

to VPT. Accordingly, the Board hereby issues the following directions to M/S.
Visakhapatnam Port Trust (VPT), Visakhapatham under Sec.33 (A) of Water

(Prevention and Control of Pollution) Act, 1974 and under Sec.31 (A) of Air (Prevention &
Control of Pollution) Act, 1981 and amendments thereof:

1. As committed, vide letter dt.23.02.2023, VPT shall complete construction of
additional covered shed - 1 at R11 area and shed -2 at R11 area by October
2023; Shed - 3 at R10 area by July 2023; shed - 4 at R2 area by September 2023
and 2 covered storage sheds of size 200m x 40m x 17 m and 200 m x30m x 17m
at R6-R9 areas for storing the dusty cargo by September 2023.

2. VPT shall maintain display sign boards intact at berths and cargo stocking area
showing the details of the berth & cargo being handled.

3. As committed, VPT shall complete installation of PLC based MDSS system at
the remaining dusty cargo stacking areas by June 2023.

4. VPT shall continue to clean the internal roads on a daily basis.

. VPT shall ensure implementation of directions dt:23.02.2023 issued by them to
PPP operator M/s. VCTPL regarding placing of sign boards (demarcation) on
each container representing type of material stored in the container.

6. VPT shall expedite implementation of the following recommendations made by

the Joint Committee as reported in their final report dt. 13.12.2022 submitted in
O.A. No. 571 of 2022 to Hon’ble NGT:

(9]

a. The Port shall implement semi-automatic coverage system of Tarpaulin in
dusty cargo Transporting trucks/wagons. VPT shall submit action plan for its
implementation within one month.

b. The Port shall ensure coverage of Tarpaulin all sides of dusty
cargo Transporting trucks/wagons, including rainy season to avoid the
spillages.

C. The Port shall ensure covering of dusty cargo carrying trucks/wagons with
tarpaulins tightened at all sides with ropes and shall avoid overload of dusty

13
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cargo material.

. The Port shall maintain web cameras at Tarpaulin sheet covering

of trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit
gate of the ports and shall maintain one month recorded data to produce at the
request of the officer of the concerned authorities during their inspection.

. The Port shall maintain coal stocking heights as per the APPCB consent

conditions.

. VPT shall complete construction of closed sheds for storage of dusty

cargo as per the committed time schedules.

. The port shall maintain Standard Operating Procedure for transportation of

cargos through trucks/railway wagons for Tarpaulin covering of loaded trucks,
security check before exit.

. The port shall ensure vehicles fitness certificate issued by the competent

authority for incoming trucks and outgoing (loaded) trucks.

i. The port shall ensure that the cargo transport trucks display sticker showing

valid vehicle fitness certificate and pollution certificate in front side of the
vehicles.

j. The port shall continue to deploy task force teams to verify the dusty cargo

vehicle movement to monitor proper covering of Trucks/wagons with tarpaulin,
covering of dusty cargos at stacking yards, spillage of materials, overloading
of Trucks etc.

. The port shall carryout regular wetting of the internal roads and shall remove

the sludge accumulated in drains from time to time to avoid contamination of
surrounding water bodies.

. The port shall upgrade existing truck tyre washing system to two stage

automatic truck-tyre washing system to control dust emissions.

. The Port shall submit quarterly status report on the above directions until 100%

compliances are achieved.

The above directions are issued without prejudice to the rights & contentions of this
Board in any Court of Law.

You are hereby directed to note that, should you violate any one of the directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention & Control
of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control of Pollution)
Amendment Act, 1987 without any further notice, in the interest of Public Health and
Environment.

This Order comes into effect from today i.e.,27/04/2023

To

B
Sreedhar las
MEMBER SECRETARY

The occupier,

M/s. Visakhapatnam Port Trust,
Port Area,

Visakhapatnam.
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Copy to:

1. The Joint Chief Environmental Engineer, Zonal Office, Visakhapatnam for information
and necessary action.

2. The Environmental Engineer, Regional Office, Visakhapatnam for information and
necessary action.

Signed by B Sreedhar las
Date: 27-04-2023 17:11:59
Reason: Approved
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——— ANDHRA PRADESH POLLUTION CONTROL BOARD
B olas Paryavaran Bhavan, Head Office, Opp: JAMAC Housing Complex,
R TR G
vl i il o APIIC Colony Road, Gurunanak Colony, Vijayawada - 520007.

W Phone: 0866-2463200, Website: https://pcb.ap.gov.in
Order No.755/APPCB/HO/ECS/OA571/VSPI/2023- 27104/2023

DIRECTIONS

Sub:APPCB - HO - ECS - M/s.Adani Gangavaram Port Ltd., (M/s Gangavaram port),
Gangavaram village, Pedagantyada (M) Visakhapatnam District — Joint Committee
observations in O.A No. 571 of 2022 - Hon'ble NGT, New Delhi order dated 19.12.2022
in O.A No. 571 of 2022 — Show cause notice issued —reply furnished - EAC hearing
held on 14.03.2023 - Directions - Issued - Reg.

Ref: 1. CFO & HWA Order dt.13.01.2016 and of CFO order valid up to 31.12.2025.
2. Show Cause Notice Order No. 724/APPCB/ERM/TF/V/SP/2023 Dt. 10.02.2023.
3. Gangavaram Port Ltd., reply submitted on 23.02.2023.
4. Ro report dated 10.03.2023.
5. External Advisory Committee (Task Force) meeting held on 14.03.2023.

*k%

WHEREAS, you are operating the port facility in the name & style of M/s. Gangavaram Port
Ltd located at Gangavaram, Pedagantyada (M) Visakhapatnam District and engaged in
cargo handling of Coal, Iron ore, Agri products, Slag, Lime stone, Fertilizers, and General
Cargo etc. in an extent of about 1800 Acres.

WHEREAS, vide ref. 15t cited, the facility has obtained CFO & HWA of the Board vide order
dated 13.01.2016 valid up to 31.12.2020 and subsequently the port obtained auto renewal of
CFO order for the period upto 31.12.2025 for handling of Coal 25.0 MMTPA, Fertilizer 2.50
MMTPA, Lime stone 2.50 MMTPA, Industrial raw material 3.50 MMTPA, Bulk Alumina 1.50
MMTPA etc., with a total capacity of 40.95 MMTPA along with conditions.

WHEREAS, Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon'ble
NGT complaining that residents of Visakhapatnam are suffering from air & water pollution
problems due to improper transportation of materials by M/s. Visakhapatnam Port Trust and
M/s. Gangavaram Port Limited.

WHEREAS, the Hon'ble NGT took cognizance of the complaint and heard the matter on
07.09.2022 and issued order on 07.09.2022 and constituted a joint committee to verify the
factual position. The Joint committee submitted the final report dated.13.12.2022 and the
same is communicated to M/s. Gangavaram Port Limited.

WHEREAS, the Joint Committee observed the following non- compliance's of conditions
stipulated in the Consents granted by APPCB with respect to your port facility :

* The Gangavaram Port Limited (GPL) shall not stock the materials more than 12 mts
height where MDSS system available and shall maintain stack height of 10 meters at
manual stack yards.

* The Gangavaram Port Limited (GPL) shall maintain fully mechanized handling
equipments for loading and unloading operations for dusty cargo to the maximum
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extent possible.

WHEREAS, the Joint Committee made the following recommendations, pertains to both

ports :

a.

b.

The Ports shall implement semi-automatic coverage system of Tarpaulin
in dusty cargo Transporting trucks/wagons.

The Ports shall ensure 50% of coverage of Tarpaulin all sides of dusty
cargo Transporting trucks/wagons, including rainy season to avoid the
spillages.

. The Ports shall ensure covering of dusty cargo carrying trucks/wagons

with tarpaulins tightened at all sides with ropes and shall avoid overload
of dusty cargo material.

. The Ports shall provide separate web cameras at Tarpaulin sheet covering of

trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit gate of the
ports and shall maintain one month recorded data to produce at the request of the
officer of the concerned authorities during their inspection.

. The Ports shall maintain coal stocking heights as per the APPCB consent

conditions.

The ports shall maintain Standard Operating Procedure for transportation
of cargos through trucks/railway wagons for Tarpaulin covering of loaded
trucks, security check before exit.

. The ports shall ensure vehicles fitness certificate issued by the competent

authority for incoming trucks and outgoing (loaded) trucks.

. The ports dusty cargo transport trucks shall display sticker showing valid

vehicle fitness certificate and pollution certificate in front side of the
vehicles.

The Traffic Department shall exhibit No parking Zones along the both
sides of road between ROB (Road over Bridge) near Gangavaram Port to
National Highway via Y-Junction & Jug junction.

The ports shall constitute a separate task force teams to verify the dusty
cargo vehicle movement to monitor proper covering of Trucks/wagons
with tarpaulin, spillage of materials and overloaded Trucks.

. The ports shall carryout regular wetting of the internal roads and shall

remove the sludge accumulated in drains time to time to avoid
contamination of surrounding water bodies.

The ports shall upgrade existing truck tyre washing system to two stage
automatic truck-tyre washing system to control dust emissions.

WHEREAS vide ref. 2nd cited, the Board issued show cause notice on 10.02.2023 to the Port
on the observations of the joint committee.

WHEREAS vide ref. 39 cited, you have submitted reply to the Show cause notice vide letter
dt. 23.02.2023 as below:

GPL is always maintaining height below 10 m in manual stack yards by exhibiting
wetting of stacks through cannon mounted DSS tanker height of which is not more
than 12 meter. (Tank height is 6 meter and water force is maximum up to 6 meter). It
was practically demonstrated by operating cannon mounted DSS tanker in manual
stack yards.

In MDSS area also by demonstration, it was explained that water can reach up to 15
meter height through canons and stacker reclaimer also can reach up to max 15
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meter as per the design and committee found height of stacks well within norms of 12
meter. Therefore, we hereby once again confirm to you that the height of coal in
MDSS area and in manual stack yards will always be in compliance as per conditions
granted under consent.

* AGPL handles different types of cargoes including coal, iron ore, fertilizer, limestone,
food grains and steel products etc, as per Environment permissions obtained from
authorities AGPL has established and is currently operating 9 No. of Berths. Out of
which 3 Berths ie, Berth No.4, 5 8 6 are fully mechanized berths and the remaining 6
berths 1, 2, 3, 7, 8 semi-mechanized, berth 9 is Container berth.

* To the maximum extent possible dry cargo such as coal, iron ore etc., is being
handled through a mechanized system only Some of the Agri. Fertilizers & Mineral
cargo belonging to various co-operatives, public & private companies are hygroscopic
in nature with peculiar molecular size & shape and need to be handled in semi
mechanized way to retain their inherent characteristics.

* All yard machines are equipped with plain Dust control systems with dedicated
storage

WHEREAS, vide reference 3 cited the RO submitted the status of compliance of the
observations and recommendations of the Joint committee;

* The GPL not stocking materials more than 12m height where MDSS system available
and shall maintain stack height of 10mts at manual stack yards.

* AGPL established 16 no’s of already established semi-automatic coverage system of
Tarpaulin in dusty cargo Transporting trucks/wagons.

* AGPL is ensuring 50% of coverage of Tarpaulin all sides of dusty cargo Transporting
trucks/wagons, including rainy season to avoid the spillages.

* AGPL is maintaining coal stocking heights as per the APPCB consent conditions.

* AGPL is maintaining Standard Operating Procedure for transportation of cargos
through trucks/railway wagons for Tarpaulin covering of loaded trucks, security check
before exit.

* AGPL is ensuring vehicles fitness certificate issued by the competent authority for
incoming trucks and outgoing (loaded) trucks.

* The AGPL constituted a separate task force teams to verify the dusty cargo vehicle
movement to monitor proper covering of Trucks/wagons with tarpaulin, spillage of
materials and overloaded Trucks.

* The AGPL is carryingout regular wetting of the internal roads.

» The upgradation of existing truck tyre washing system to two stage automatic truck-
tyre washing system to control dust emissions is under progress.

WHEREAS, hearing was conducted before the External Advisory Committee (Task Force) of
A.P. Pollution Control Board in its meeting held on 14.03.2023. The representatives of the
industry and EE, RO, Visakhapatnam attended the meeting through VC. The representative
of M/s.Adani Gangavaram Port Limited (M/s Gangavaram port), informed that they are
already complying with the conditions mentioned as non- compliances observed by the Joint
Committee in their final report dt. 13.12.2022 in O.A. No. 571 of 2022 submitted to Hon’ble
NGT.Also informed that they are already complying with certain recommendations and have
initiated action to implement the recommendations of the Joint Committee constituted by the
Hon’ble NGT.
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After detailed discussions, the Committee recommended to review the compliance status
made by the Joint Committee for every quarterly and recommended to issue following

directions to M/s.Adani Gangavaram Port Limited (M/s Gangavaram port).
Accordingly, the Board hereby issues the following directions to M/s.Adani

Gangavaram Port Limited (M/s Gangavaram port) under Sec.33 (A) of Water
(Prevention and Control of Pollution) Act, 1974 and under Sec.31 (A) of Air (Prevention &
Control of Pollution) Act, 1981 and amendments thereof:

1. The Gangavaram Port Limited (GPL) shall not stock the materials more than 12
mts height where MDSS system is available and shall maintain stack height of
10 meters at manual stack yards.

2. The Gangavaram Port Limited (GPL) shall maintain fully mechanized handling
equipments for loading and unloading operations for dusty cargo to the
maximum extent possible.

3. GPL shall ensure continuous compliance of the following recommendations
made by the Joint Committee as reported in their final report dt. 13.12.2022
submitted in O.A. No. 571 of 2022 to Hon’ble NGT:

a. The Port shall maintain the 16 no’s of already established semi-automatic
coverage system of Tarpaulin in dusty cargo Transporting trucks/wagons.

b. The Port shall ensure coverage of Tarpaulin all sides of dusty
cargo Transporting trucks/wagons, including rainy season to avoid the
spillages.

C. The Port shall ensure covering of dusty cargo carrying trucks/wagons with
tarpaulins tightened at all sides with ropes and shall avoid overload of dusty
cargo material.

d. The Port shall maintain web cameras at Tarpaulin sheet covering
of trucks/wagon area, weighbridge, truck-tyre washing area, entrance & exit
gate of the ports and shall maintain one month recorded data to produce at the
request of the officer of the concerned authorities during their inspection, as
being monitored through integrated security control room by GPL.

e. The Port shall maintain coal stocking heights as per the APPCB consent
conditions.

f. The Port shall maintain Standard Operating Procedure for transportation of
cargos through trucks/railway wagons for Tarpaulin covering of loaded trucks,
security check before exit.

g. The Port shall ensure vehicles fitness certificate issued by the competent
authority for incoming trucks and outgoing (loaded) trucks.

h. The Port shall ensure that the cargo transport trucks display sticker showing
valid vehicle fitness certificate and pollution certificate in front side of the
vehicles.

i. The Port to extend necessary support to the Traffic Department to exhibit no
parking zones along the both sides of road between ROB (Road over Bridge)
near Gangavaram Port to National Highway via Y-Junction & Jug junction.

j. The Port shall continue to deploy task force teams to verify the dusty cargo
vehicle movement to monitor proper covering of Trucks/wagons with tarpaulin,
covering of dusty cargos at stacking yards, spillage of materials, overloading
of Trucks etc.,

k. The Port shall carryout regular wetting of the internal roads and shall remove
the sludge accumulated in drains from time to time to avoid contamination of
surrounding water bodies.

|. The Port shall upgrade existing truck tyre washing system to two stage
automatic truck-tyre washing system to control dust emissions, within six
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months as committed.
m.The Port shall submit quarterly status report on the above directions until 100%
compliances are achieved.

The above directions are issued without prejudice to the rights & contentions of this
Board in any Court of Law.

You are hereby directed to note that, should you violate any one of the directions
mentioned above, action will be initiated under Sec.33 (A) of Water (Prevention & Control
of Pollution) Amendment Act, 1988 and Sec.31(A) of Air (Prevention & Control of Pollution)
Amendment Act, 1987 without any further notice, in the interest of Public Health and
Environment.

This Order comes into effect from today i.e., 27/04/2023

B
Sreedhar las

MEMBER SECRETARY
To

The occupier,

Mmis. M/s.Adani Gangavaram Port Limited (M/s Gangavaram port)
Gangavaram, Pedagantyada (M),
Visakhapatham District.

Copy to:
1. The Joint Chief Environmental Engineer, Zonal Office, Visakhapatnam for information
and necessary action.

2. The Environmental Engineer, Regional Office, Visakhapatnam for information and
necessary action.

Signed by B Sreedhar las
Date: 27-04-2023 17:12:23
Reason: Approved
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No.: IENG/APPCB/NGT/Directions/2023
Date: 07.05.2024 ‘

To

The Environmental Engineer,
Regional Office, APPCB,
D.No. 39-33—20/4/1,
Madhavadhara, VUDA Colony,
VISAKHAPATNAM —530018.

Sir,

Sub: APPCB - HO — ECS - M/s. Visakhapatnam Port Trust, Port Area,
Visakhapatnam — Joint Committee observations in O.A. 5710of 2022 - Hon'ble
NGT, New Delhi order dated 19.12.2022 - Compliance report - Reg.

Ref Order No. 724/APPCB/HO/ERM/OA571/VSP/2021-54 dated 27.04.2023
Kind reference is invited please.

In this connection, the compliance status on the subject as on 07.05.2024 is enclosed |

and sent herewith for information please.

Encl: As above
Yours faithfully,
/

“Q»Aa\s\w
CHIEF ENGINEER

Visakhapatnam Port Authority, Visakhapatnam - 530 035, Phone : (91) + 891-2562758, Fax : (91) + 891-2565023

fagmauzom Oé mfiERvon, fasTREUEUm - 530 035, W ¢ (91) + 891-2562758 T : (91) + 891-2565023
E-mail : chairman.vpt@gov.in ' 21



22 \

VISAKHAPATNAM PORT AUTHORITY ‘

Sub: Compliance Report on APPCB Directibns Order No. 724IAP?C_BIHOIERMI OAS571/

VSP/ 2021-54 dated 27.04.2023

Sl.
No.

APPCB External Advisory Committee
(EAC) (Task Force) Directions

VPA Compliance Status as on 07.05.2024

1

As committed, vide letter dt. 23.02.2023,
VPT shall complete construction of
additional covered shed — 1 at R-11
area and shed-2 at R-11 area by
October 2023, shed-3 at R-10 area by
July 2023, shed-4 at R-2 area by
September 2023 and 2 covered storage
sheds of size 200m x 40m x 17m and
200m x 30m x 17m at R6-R9 areas for

storing the dusty cargo by September

2023.

Complied. .
As committed by VPA vide its letter dated
23.02.2023 the status of construction of (four) 4
covered sheds is furnished here under:

Shed. Location & Cost Status of
N of Covered Shed
- Sheds s

Shed No.1 at R-
11 area

Shed No.2 at R-
11 area

Shed No.4 at R-2
area

Cargo
Stored

1 Completed

Dusty Cargo
Stored and
Sheds put

into use.

2 Complet'ed

Completed

Work in
progress and
~ will be -
completed by
June, 2024

Shed No.3 at R-
10 area

(Photographs are enclosed as Annexure - 1)

VPT Shall maintain display sign boards
intact at berths and cargo stocking area
showing the details of the berth & cargo
being handled.

Complied.
Display boards were provided at Berths and
Stock yards showing the details of berths and
cargo being handled. '

(Photographs are enclosed as Annexure —Il) -

As committed, VPT shall complete
installation of PLC based MDSS system
at the remaining dusty cargo stacking
areas by June 2023

Complied. .
VPA provided PLC based MDSS at the following

‘areas as per commitment:

i). WOB area, ii). L-9 & L-17 area, iii). R-2 & R-5
area, iv). WQ-7 & 8 berths, v). NH yard & TINA
godown area, vi). Near MG gate and along

‘coast guard office area. -

(Photographs are enclosed as Annexure L))

VPT shall continue to clean the internal
roads on a daily basis.

Complied.
Regular cleaning of internal roads is done on
daily basis both manual and also deployed
3no.s of Mechanical roaP sweeping machines.

VPT shall ensure implementation of
directions dt: 23.02.2023 issued by them
to PPP operator M/s. VCTPL regarding
placing of sign boards (demarcation) on
each container representing type of
material stored in the container.

-supervision

(Photographs are enclosed as Annexure — V)
Complied. :
A sticker showing the details of type of material
is pasted on each ‘ container under. the
of representative of customs
department. T

(Photographs are endlosbd as Annexure- V)

VPT shall expedite implementation of the following recommendations made by the
Joint Committee as reported in their final report dt. 13.12.202# submitted in O.A. No.

571 of 2022 to Hon’ble NGT:
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The Ports shall implement semi-automatic
coverage system of Tarpaulin in dusty
cargo Transporting trucks/wagons. VPT
shall submit action plan for its
implementation within one month

49

Complied.

VPA implementing semi-automatic coverage
system of tarpaulin on dusty cargo Transporting
trucks/wagons at VGCB terminal in port area.

(Photographs are enclosed as Annexure — Vi)

The ports shall ensure coverage of
Tarpaulin all sides of dusty cargo
Transporting trucks/wagons, including
rainy season to avoid the spillages.

Complied.
VPA strictly ensuring coverage of tarpaulin to
dusty cargo transporting trucks and wagons on
all sides including rainy season as directed to
avoid the spillages.

(Photo Copies are enclosed as Annexure-VII)

The ports shall ensure covering of dusty
cargo carrying trucks/wagons with
tarpaulins tightened at all sides with
ropes and shall avoid overload of dusty
cargo material. :

Complied.
VPA: strictly ensuring coverage of tarpaulin to
dusty cargo transporting trucks and wagons on
all sides including rainy season as directed to
avoid the spillages.

(Photo Copies are enclosed as Annexuré—VIl)

The ports shall maintain web cameras at
Tarpaulin sheet covering of
trucks/wagon area, weighbridge, truck-
tyre washing area, entrance & exit gate
of the ports and shall maintain one
month recorded data to produce at the
request of the officer of the concerned
authorities during their inspection.

Complied.
CC Cameras were provided at all areas
covering Weighbridges, Truck Tyre Washing
and Entrance & Exit of VPA gates including
stack yards. Data storage is being maintained.

VPA provided CC Cameras at all the areas i.e. i)
weigh bridge areas, ii) T.T.W areas, iii) at the

‘entry & exit of all CISF gates in port area and

maintaining 1 recorded data  as

month .
suggested. '

-Lhotoiaghs are enclosed as Annexure — VIII)

The ports shall maintain coal stocking
heights as per the APPCB consent
conditions.

Complled
VPA Strictly ensuring the stack helghts as per
the CFO conditions issued by APPCB. i.e. i)
upto 10m at VGCB & VSPL terminals, ii) upto
6m at VPA stack yards. -

(Photo Copies are enclosed as Annexure-IX)

VPT shall complete construction of
closed sheds for storage of dusty cargo
as per the committed time schedules.

Complied.
VPA completed 3 covered storage sheds in port
area out of 4 sheds as committed. 1 covered
storage shed work is in progress and will be

-completed by June, 2024.

(Photographs are enclosed as Annexure — |)

The port shall maintain Standard
Operating Procedure for transportation
of cargos through trucks/railway wagons
for Tarpaulin covering of loaded trucks,
security check before exit.

Complied.

VPA strictly enforcing the transportation of

cargoes through trucks / railway wagons for
tarpaulin covering of loaded trucks, strictly check
before exist as per the standard operating
procedure for trucks and wagons.

(Photo Copies are enclosed as Annexure-X)

The port shall ensure vehicles fitness
certificate issued by the competent
authority for incoming trucks and

Complied.
VPA ensuring that all the vehicles incoming

trucks and outgoing trucks fitness certificates
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oufgoing (loaded) trucks.

A X

‘Issued by the competent authority which is being
monitored by central |industrial security force
(CISF). It is also ensure that the RFID passes
are issued to the vehicles having valid fitness
certificate.

encl&sed as Annexure — Xl)

The port shall ensure that the cargo
transport trucks display sticker showing
valid vehicle fithess certificate and
pollution certificate in front side of the
vehicles.

(Photographs are
' Complied.

‘VPA strictly ensuring that the cargo transporting

trucks display stickeq showing valid -vehicle

fitness certificate and pollution certificate in front

side of the vehicle asl directed through' CISF,

VPA and environmental task force team.

(Photographs are encchséd as Annexure — XII)

The port shall constitute to deploy task
force teams to verify the dusty cargo
vehicle movement to monitor proper
covering of Trucks/wagons  with
tarpaulin, covering of dusty cargo at
stacking yards, spillage of materials,
overloading of Trucks etc.

Complied.
VPA constituted TasT Force team with 21
members of supporting staff to monitor on 24x7
basis to verify the dusty cargo vehicle
movement and to monitor covering of Trucks /
-Rail wagons and to ban the unfit vehicles, over
loaded vehicles to ply irr VPA roads.

(Photographs are enclosed as Annexure — XIII)

The port shall carryout regular wetting of

the internal roads and shall remove the
" | sludge accumulated in drains from time
to time to avoid contamination of
surrounding water bodies.

. Complied.
VPA ensuring regular cleaning of drains for
removal of sludge accumulated to avoid

contamination of surrounding water bodies. VPA
ensured regular wetting of internal roads,
through outsourcing at L.cost of 80.00 lakhs per
annum at an average of 180 no. of tankers per
day.

Similarly the trade also
tankers per day to sprinkle on internal roads of
stack yards to avoid dust generation during
vehicle movement. | '

Frranging 20 no. of water

The Port shall upgrade existing truck
tyres washing system to two stage
automatic truck tyre washing system to
control dust emissions.

Complied.
VPA up graded the truck tyres washing facility in
Port-area. i.e. i) at B-rame/S4 area ii) at VGCB
terminal area by providing washing facility for

vehicle tyres and chassis as per the site

conditions.

(Photographs are enclo\%ed as Annexure . XIV)
\ _
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Annexure -1

Newly Constructed Covered Storage Sheds Details

Location & Cost of Size of the Facility with Dust Storage Capacity Target Date
Covered Sheds Suppression/ Fire Fighting System in Tons 9

Shed No.1 at R-11 area Size: 400m x 40m x 17m 1,12,000

Completed
Shed No.2 at R-11 area Size: 300m x 40m x 17m 84,000
Shed No.4 at R-2 area Size: 200m x 30m x 17m 42,000 Completed
In Progress
Shed No.3 at R-10 area Size: 200m x 40m x 17m 56,000 target by June,
2024

Total Capacity of Sheds 2,94,000
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Display, Sign Boards at Stack Yards in Port Area

( BATE OF COMMERCEMENT O7 LeasE

BATE OF XYY OF Ltase,

Client Name :

Annexure - 11
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PLC Based MDSS (Mechanical Dust Suppression System)

Annexure - 111
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Roads Cleaning with Mechanical Sweeping Machine and by Manually

Annexure - IV

Regularly Cleaning of Drains
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Demarcation of each Container at Container Terminal

{ =
32500 kg
11!50?":

900
3‘. f-’.

Annexure-V

§170UM.
=23 s
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Annexure - VI
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Annexure - VII
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No. WCJ/0/GS/ Pollution/Poliey/33 " Waltalr, Dt.22% Dee 2022

To

Chiaed Genernd Manager, CONCOR
Executive Director, NMDC-BCHL & KRDL
Faeeutive Dircetor NMAG

Chie! General Manager RINL [VSI'S|
Tradlic Maruger Vg Port hmadlm-ﬂ-/w‘wwm
Generid Manegr (Riv Optosl, Guogavaram Poct

OGS KRUL/ NNV, BCHL, JDI. KKGM, NLOD, PSPO

RODA. VIR, CHE, CW, VZM, KL, VNCW, VSPS, MGPV

SMK-, KRDL, BCHIL, BOXX, JOB, JYP, KMEZ, NMAG, DMN)

RODA, VIIL. OMEE, KBM, CTP, VZM. KPL, VSIS, MOV,

Sub: mdmwhummmandmwm
Jooac /bulk commoditics tooal, Cole, Iron Ore «c-hﬁucﬁm@(ﬂdr

Ref 1 Dy COMIPS) ECoRiy-1388 Lr. Neo. CX'HIFSIW.:IHW]IQ du.
11,006,202}

b, Ratway Hdard Le. No. TCR/ 1057/2018/02 dv. %0.09.2019.
m.m“muumwmwMML

5 &mmmcmmmmdmmwmeli wherein it was alroady
.‘mnm.uwmsmmm whmmlo.%dma.
2203 Mll;.ﬂo.ftﬂ/lﬁ?[)«bjm wmthMmmwmhMm

cauming unwalc comditions.
tlnwhtooMMdM.MMMRMOM:
sport g/ nandling potiuiion wrose crmmodstion.
T mmm-ummwnmummuwwuwn
W OWN COSL.
wzmm.mwmmmumunmumdm

6. .\.ltmwmmummhmqm-wmcdbmm
TN commodities by using good quality mcndhmhm-ﬂlm-tmww
ol v\wniwlmmmdomnywmmdeu-mwmmd
Kal operatons

7. m-.mmuummwwmmmlwwummu
.nwmaudicumtohlwmunw mdmlh“hnﬂc
v e CMWIW{M nrnt. -

$. The whine matructions 1o e stnetly followed at all the Goods selings. :
o~
oy - M‘q YA~
Aviaash|
Comml Manager
MMW

Cogy 1o . Chosls) Sor hﬂdedmtmn.

: S DOM WAT for nformation and DOCEASAry uruwnmmdmsmhhm
complinswe of the above Instructions.
S 490 WAT Sor mnformation wit Divisionnl Safety circular no. 08 dt. 30.1.22
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Wagons are covered with Tarpaulins

Il e = r
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Annexure-VIII

CCTv Cameras covered all Port Exits and Weigh Bridges
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Cargo Stacks are Covered with Tarpaulins

Annexure - IX

36
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% 3 é VISAKHAPA PORT AUTHORITY SAGARMAWA
. TRAFFIC DEPARTMENT
E-1i5u54
ALL TRADE No: ITRA/REV/FENV/ BX7¢¢
Dt: 27-04-2023.
TRADE CIRCULAR KO- 1513 ST

Sub: - Pollution conlrol maasures - Covenng of Tarpauliaon carge stacks / trucks
carrying bulk cargoes - Resinction of 6 Mirs. height of bulk Cargoes stacked
in the open Yards - Spankling of water on the roads ~-Reg

Ref: 1. This office circular No, 1289, No: ITRA/REV/FENV/2823,0t.16-07-2020.

2. This office Circuar Nu. 1520, No: ITRA/REV/FCIR/4941,Dt,06-10-2022,
3. This office Clrcular o, 1520, No: ITRA/REV/FCIR/1566,Dt.21-02-2023,
nEw
Further (o the above ciroular letiers cled 4 is once again informed thal some of the
areasa:erm.nmecargoesuadwobeyoodoennummmmmwm
good Tarpaukns  There were 1o proper sprinkling aclivities at the stacking poinis and
roads.

In view of (e adcva, in order fo mitigalé the air pollution and environments’ problems,
il is once again requested 10 al (70 Trade concemed o take ine following remedial
measures, failing which it may not be possible 1o continue the Port services lor rerewal of
plots and new alloiments

+ Covenng of al' bulk cargo stacks wih good tarpaulins

% Stacking heighls shall be mantzained within the prescribed kmits |.e. not more than
6 meters, If the cargo stack hewles are more than 8 mirs. Appropriate action will be
niliated as per norms.

& Covenng of irucks shall be stncty ensured besides maintaning the free board

& Whenever any buk cargo 13 10 be back loaded n 1o the trucks iwagons, the handiing
agent shal ansure thal no dust s rased. For suppression of dust, the handling agent has
10 ensure 1hat the siacks are approprialely sprinkled and properly coverad with good
arpauing

@ Sprinking of water vath tankses shoukd be ansured at the time of cargo handling actities
both on cargo anc cn roacs le g, poress the dust 10 the possible extent

& Frequency of water tankers spinkling shal be increased during the cargo handing
operations especaly dunng ihe vaytime to tune with high temperature and sirong dry
wnos

2 Mamnlain 2 Moters distance between Radway track and Cargo staking area

% Reduce fire on steam coal slacks and take oreventive Mueasures

The above instructions are lo be elncty comoabed with
The above will come into effect immediately, in Uw best interest of the Trade.

r'f{,\ th \

-
e M AN
v

Fayp B8 Camalint 0 fudeg j .
:;; S iy dotsd Yo O\ TRAFFIC MANAGER

plio¥ - Copy 10 P S 1o Chairperson- iud f2vour of iInformation of Chairperson

Copy 16 PA 12 Dy Chakpersen: for lavour of informstion of Deputy Chairperscn

v(-__ f ' ,'_, y Copyto. Tho Charman Visakhapainan Sleamshyg Agents Assccialion. VEP

' E \ Cepy o Presdent Visakhapainan S.eveoores Associalion, VSP
“at h 31 Copy 10° The Pressdent. Visakhapalnan Clearing & Forwarding Agente Associaton.
_ TC8oy lo: Al Trita - for information
gy \s 7~ .CGDY 10: Al BC1/PPP Qperalors. for Mionnation sl recassary achion please

QN Copyto CEICME- tor infaamation miease

-

N’ AP A s2et 2 AT Y0 i
oo L R0 ALOIRCers ! Trolr S Depte L /
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AL VISAKHAPATNAM PORT AUTHORITY ~ SAGARMALA
o TRAFFIC DEPARTMENT
nek A, ,’ \;'*
ALL TRADE No.ITRA/REV/FENV §°
Dt. 06,04-2023
TRADE CIRCULAR NO- | 587 /:..

Sub:- Displaying of Name Board at stack yards by the license holders-Reg.

Ref:-

1. This office circular No.1507, No.ITRA/REV/FENV/4664 dt.16-09-2022
2. This office circular No.1533, No.ITRA/REV/FENV/4664 dt.07-11-202
3. This office circular No. 1566, No.ITRA/REV/FENV/7040 dt. 21-02-20

LAt s

Please refer to the circulars cited above.

It was noticed during inspections that the stacks at the license plots allotted to the
stakeholders for storage/stacking of EXIM cargo are not identifiable with regard ‘o the
particulars of licensee, cargo owner name, area allctted etc. .

In this regard, it was earlier directed instances also and circulars were also issued vide
1¥, 2™ and 3 cited above, to display Name boards with location, cargo name, Aliotees name
for clear identification. However, the same is not be 'ng complied for reasons not known.

As such, it is once again requested to arranje for erection of display boards containing
details of the plot viz. Handling Agent Name, Mobils No. and cargo at all the plots aliotted at the
earliest failing which appropriate action will 2 initiat2d on the defaulting firms.

Similar action may be taken by all BC T/F PP operators(s) in this regards. ’
/ o //
5 R
o B
| TRAFFIC MANAGER
7 a "\, '? " ..l
Copy to; P.S. to Chairman- for favour of information of Chairman. ~ o,.\'* \
Copy to: PA to Dy Chairman- for favour of information of Deputy Chairman ‘\ F

Copy to: The Chairman, Visakhapatnam Steamship A jents Association. VSP

Copy to: President, Visekhapatnam Stevedores Asso :iation, VSP

Copy to: The President, Visakhapatnam Clearing & ¥ arwarding A¢2nts Association.
Copy to: All Trade - for information "
Copy to: All BOT/PPP Operators. for information anc' necessary : ction please

Copy to: CE/CME- for information please.

Copy to: All Officers of Traffic Devartment. |

Copy to: EMO - for information.

Copy to: TASK Force Team, for information (.« neciissary action.

Copy to: ATM®&TI&TIS/DIGNDIE for inform-ation

Copy to: Joint Disecter, R&P, for information and tc host the Cir sular in VPT website s
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39 Annexure - X
SOPs for Tarpaulin Covering on Trucks and Wagons

\ob e wlat,~ Py T
Copy o st 1b SR|OIZO) O e oL e
SVANC.

-

VB%ACTNAM PORT TRUST
DEPARTMENT

SAFETY, HEALTH,ENVIRONMENT & QUALITY INTEGRATED
MANAGEMENT SYSTEM

Location : SOP Title: Work Instructions

CODE : ITRA/SOC/WI-01

WORK INSTRUCTIONS TO SHED SUPERVISOR

1. Hch&omanctiuofmpopdybyl«vinngedndwﬂhmddso

leaving fire lines between stacks.

2. mmmmmmwmwmmwpbymﬁm

3. He should ensure 1o observe supply of personal protective equipment to the cargo
handling workers by the partics at the time of delivery of goods.

: 01
Date : 14.06.2020
Page : lofl

Aw.,,.‘,.m oo 0
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o |
VISAKHAPATNAM PORT TRUST
TRAFFIC DEPARTMENT

SAFETY, HEALTH,ENVIRONMENT & QUALITY INTEGRATED
MANAGEMENT SYSTEM

Location ; SOP : Title: Work Instructions
CODE : ITRA/SOC/WI-02

WORK INSTRUCTIONS TO SHED SUPERVISOR

1. He is responsible to stack the cargo without creating any congestion ' the other party

stacks and for free movement of vehicles, men and material a minimum of 3 feet gap

should be maintain for ea;ch of adjacent stack lots, if the other lot not pertains to the same

party. '

. He should check the fire extinguisher in working condition with the validity of due

period. '

3. He should observe that the haridling workers including workers from associated firms
working in the sheds / wharf have to wear PPE such shoes, helmets, nose marks etc.

4. He should observe all safety precautions at the time of stacking and delivery of the cargo
in the shed / open area.

Prepared by : Manual Committee Issue No 1 01
Date : 14.06.2020

- Page : lofl
v Y, Revision =0
Approved by: {ﬁnﬂé&nﬂager Date : -
\‘)
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VISAKHAPATNAM PORT AU T+ ORITY

TRAFFIC DEPARTME. {1
SAFETY, HEALTHENVIRONMENT & QUALITY INTEGRATED
MANAGEMENT SYST ‘M
Section-7.5 Title: Operational Control Procedure
Location : SOP Code : [TRA / SOP / OCP-01 ‘ ‘

DAP. Urea. MOP. and other fertiizers though the above cargoes are dust generating nature water

Sprnkiing cannct be done. As ther physical properties may be changed

a) Providing save all net at working hatches to prevent faling of cargo in 1o seawaters

b) Collecting of bulk cargo spilage on wharf and dock area by engaging consignees labour as well as

pool khatasis

€) The AQF concerned shall ensure that the EC Crane / Winch operator, shal operate in such 3 way
the grad is 1o be cpen not more than 1.5 mis high from the ground leveltop most layer of the

?QOMNMQMMWMUNG«M -~

) Ensure dumpers camying the cargo should bo covered with tarpauling in case cargo stacked at

CONSONes premises.

54 ; N

B ommamum-nmmwmm.wnm:mmy
Cause to damage of e, air, poliution and water poliution

® The hazardous cargo handing s explained vide Annexure no' |
chmwwmemmemmdmmmrm.
5.5 To prevent this sort of leakage, NALCO has taken necessary precautions by fxing packing at the
pints of the pipeline at which there is generally a probabiity’scope for leakage

5osnamocMacsmammbnmcomhmm.nmmd
'037aQe 0068 Not arse whie ransporntation

5701(G)NlmmmoockNqumn1sombWMfotmq
rectification fo be done by sanitary,

5.8 DI (G) shall Inspect the Dock area 1o verify the leakages of Oil from off drums 1o keep ol Yrays ,
under ol drums for preventive action for leakage

59 DI (G) shal inspect the Electrical junction boxes in Dock area for effective implementation of
operationyl control

59 DNG) shall moniior for maintaining harbour water cléan and free from polution as per Marine
Department procedure EMAR / POL / OCP-3

6 0 Documents: NIL
TORecords: ITRA/SOP/RAC
8.0 Enclosures Annexure -1 -

Prepared by : Manual Committee Issue No : 01
Date ¢ 14.06.2020
Page : lofl
Revision : 0

— Approved by: Traffic Manager 4 . R
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VISAKHAPATNAM PORT AUTHORITY
TRAFFIC DEPARTMENT
SAFETY, HEALTH.ENVIRONMENT & QUALITY INTEGRATED
MANAGEMENT SYSTEM

l Location - SOP Title: Work Instructions
Code : ITRASOP'W] .5

w \ } \ ]

I. To ensure that no hot works / naked light should be allowed on board and on shore

2. To ensure regular water sprinkling by tankers on heaps on wharf surrounding arcas and
approach roads. .

3. rocmwhidemowmemduﬂdbemimdolhalhmwmulmmo..

To ensure that PPE gear should be supplied to all handling workers and associated

personnel. .

§. To ensure no oil leakages on the wharf from the equipment and dumpers.

6. A0 ensure not 10 load the cargo over and above the body level of the dumpers.

/Io«mmthudunp«cmyiugwgowdbcpmdymvdwilhupwlin.

8. To ensure that cargo save-all-nets should be provided at working hatches.

9. To ensure that load grab should be released 3' above the ground level to the possible
extent

»

10. To ensure not 10 allow bunkering or pumping of oil.

11. To ensure that fire tenders should be kept stand by on the wharf,

12. To ensure that no leakage of cargo from the dumpers. -

13. To ensure that no cargo should be accumulated on EC cable joints and EC track should
be free from infringement of cargo.

14. Collect Material Safety Data Sheet Duly Signed By Master Of Vessel

Prepared by : Manual Comminee Issue No : 01
Date : 14.06.2020
Page : 1of
Revision : 0 i
_Approved by: Traffic Manager Date -

. < .




43

A —

T Cuctord: PGS
i ‘L‘Q“‘“} e A
¥ RAILWAY

- W

No. WCJ/0/GS/ Pollution/Poliey/33 " Waltair, Dt.22% Dec

Generid Manegry (Riv Optosl, Guogavaram Poct

LGS KRUL/NMVK, BCHL, JDB. KKGM, NLOD, PSIrG
RGDA. VIR, CHE, CW, VZM, KL, VNCW, VSPS, MGV
SMK.. KRDL, BCHL, BOXX, JOB, JYP, KMEZ, NMAG, DMNJ
RODA, VIIL, CHE, KBM, CPP, VIM, KPL, VSIS, MOV,

Sub: mdmwhummmandmwm
Jooac /bulk commoditics tooal, Cole, Iron Ore ccc-htﬁumvmo.

Ref 1 Dy COMIPS) E.CoRiy-388 Lr. Neo. CX'HIFSIW.:IHW]IQ du.
11,006,202}

i, Ratway Hdard Le. No. TCR/ 1057/2018/02 di. %0.09.2019.

.‘mn.mmmmmxmanm wdeiummlo.ﬂdma.
23,03 2006 |Lr. Ne. TCRZ 1067/ 2006 2| regurding the revised pxmwmhmm
by Rl
2. me.mcmmmn”mthdmwmw.w.lmOn
mlwmmrnw.mmm«mmmmmw
Wmmmmmmmmmmmmmsmu
cauming unwafc comditions.
s.lnwmmmmmdmm.mmmum-ms
nsport g/ nandling potiuiion wrose Commodstion.
Tox unmm-ummmnmummuuwwuwn

W oW COSL
wxmm.mwmmmumunmmmdm
Potlution Control Roard norms.

6. .\.ltmwmmunmbmqm-wmcdbmm
intcnsave commodities by using good quality mcndhmhm-ﬂlm-tmww
muv\vmiwlmmmdomnywmmdeuumwmmd
Kal operathons

7. M--mmuummmwmmmlwwuunmu
.nwmauacumtohlwmunwmdmh“hnﬂe
v ihe CMWIW{M nrnt. -

$. The ulane matructions 1o e stnetly followed ot all the Goods selings. :
o~
—= v v
Aviaash|
Comml Manager
East Coast Railway-Weltair

Cogy 1o . Chosls) Sor hﬂdedmtmn.

: S DOM WAT for tnformation and DOCEAsary uruwnmmdmsmhhm
complinswe of the above Instructions.
S 4190 WAT Sor mnformation wit Divisionnl Safety circular no. 08 dr. 30.31.22
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Annexure-XI

Vehicles Inspected by Task Force Team

COMPUTERISED POLLUTION UNDER CONTROL CERTIFICATE
79522 Rule 115(2) Of C.M.V.Rules 1989

AUTHORISED by Transport Department, Govt. of A.P,
. AP00520231160 T D i@thers
N 9V9779 A A.LEYLANE

heeler
D

vasiys (B ontss =
— -

21 Aug 2023
Valid Upto: b

Pollution Testing Stations Association Andhra Pradesh

44



45

Annexure-XII

Vehicle Fitness and Pollution Certificates are displayed in Front of the Vehicle

45



e —

Prermyor @ aftwrr | VISAKHAPATNAM PORT 3
ararna P - L y
1TﬂAFﬂCDEPAMm
stoey S i @y, | Ambedar Bhavan, Port Area. SAGARM A1 A
! - AP
L _mm-smxszaﬂv;'wm $30038 (A)
- ITRA/SOC/FMISC

Dt %.zoza
Ths Commandant [ CISF <
Sir,

Sub: —uwaywmmampoﬂmc«mahmam
DummlemwmewwommmomoothmReg

in context to the aforesaid subject t is to inform that during the External @O Auc:
heid recently, objections were raised regarding the fitness level and poliution compftance
jevel of the vehicles (Trucks Dumpers & Traiers) engaged for movement ol catgo fror
nsige 10 outside customs barrigr and vice-versa. Further it was observed by e
Auditors that there was no physical verification of the documents confiming the physical
?&n"_ess c?m! 1he pollution compliance standard of such vehicles at the RFID enable Enty
ot Gates

in view of the observations and recommendations made by the Extemal ISO Audit
officiaie. the trace has been informed 10 paste and display 8 Copy of the vehicle fitness
anﬁmwmmmwmmnﬂmwdhgwmoﬂw
vemdoptymgmandotnoiudodabtwm«nmaww

Hence in wew of the above it is requested 1o kindly pass on sutable (structions
lo the concemed staff posted at the RFID enable Entry and Exit gate locatac &l =6
Jarious Jocations so as to ensure that the valid vehicle fitness certificate and poluion
compumwuﬁcuecopybputodonmmdmmpmoo!wver:m
engaged for the aforementioned purpose. Further vehicles not comply'ng wih ne
aforementioned direction shou'd be refrained from entry and plying inside the dock at the
REID enable Entry and Exit gate B AP

‘\"w S A

*"1 RMF'C MANAGER

Copyto: PAtD Chalrman for kind information of Chairman.
Copy to - PA to Dy Chairman for information of Dy.Chalrman.
Copy 0 CME for information please It 18 requested to give necessary
lmtmcﬁontonooncemodnonoiawo RFID passes to those
Vehicles not having valid fithess certificate/poliution/RC papers
Capy to - President, Visakhapatnam Stevedores Association with 8
o’ request to render cooperation in thia respect by the Port Users

-

I

i

i
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Annexure-XIII

Command Control System with Body Warn Cameras and Walky Talky
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Annexure-XIV

Two Stage Truck Tyre Washing Facility Established at PPP Operator

48
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Annexure-lV

e ANDHRA PRADESH POLLUTION CONTROL BOARD

e ZONAL OFFICE :: VISAKHAPATNAM
\;\::"?‘-'; D.No.39-33-20/4/1,Madhavadhara Vuda Colony, Visakhapatnam - 530018.

Ph: 0891-2719380

SHOW CAUSE NOTICE

Notice No. 7061 /PCB/Z0-VSP/VSP /Tech./2024 Date :22.04.2024

Sub: APPCB - Zonal Office - Visakhapatnam - M/s. Visakhapatnam Port Authority,
Port area, Visakhapatnam- Improper functioning of CAAQM stations, high
Particulate (PM10&PM2.5) concentration in the ambient air at the locations in the
vicinity of M/s VPA and causing severe dust nuisance in the surrounding
Environment- SHOWCAUSE NOTICE - Issued - Reg.

Ref: 1) CTO order No. APPCB/VSP/VSP/45/CFO/H0/1933 DATED 13.04.2022valid up
to 31.12.2026.
2) Inspection and AAQ monitoring of the industry from 06.04.2024 to 12.04.2024.

% % %

WHEREAS you are operating an industry in the name & Style of M/s.
Visakhapatnam Port Authority, Port area, Visakhapatnam.

WHEREAS the Board vide ref. 1st cited, issued consent and authorization order
to your industry to handle cargo of 46.55 Million MT/Anum including 1,00,000 TEU of
containers, in inner harbor (EQ 1 to EQ7 berths, WQ1 to WQ 8 berths, OR1&0R2 and
Fertilizer berth) and outer harbor (OSTT, NOM, LPG Berth and MPB) duly stipulating
necessary conditions and standards, which is valid upto 31.12.2026.

WHEREAS the Board officials inspected your industry and conducted ambient
air quality monitoring for the period from 06.04.2024 to 12.04.2024 at the following
locations by installing manual ambient air quality stations.

1. Near GCB area

2. Near GVMC Municipal stadium

3. Near R&D Yard

The Board has also carried out ambient air quality monitoring at GCB area
(from 06.04.2024 to 08.04.2024) and Municipal stadium (from 08.04.2024 to
10.04.2024) by installing mobile continuous ambient air quality station.

Whereas the ambient air quality results of PM 10 and PM2.5 for the monitoring
conducted by the Board and Port CAAQMS are as follows:

PM10 (pg/m3) PM2.5(pg/m3)

Date of monitoring Location APPCB Port APPCB | ,ooen Port APPCB

(manual) | CAAQMSs cmgul\ﬁs (manual) | CAAQMs cﬂ:g:;s
06.04.2024 to 07.04.2024 172 86.9 163 40 49.5 35
07.04.2024 to 08.04.2024 Near GCB 114 87.8 128 32 459 37
08.04.2024 t0 09.04.2024 | area 122 85.0 - 47 46.0 -

(Near port

09.04.2024 to 10.04.2024 | caaaMs- | 152 | 848 | - 71 | 461 -
10.04.2024 to 11.04.2024 | ) 194 | 856 | - o7 | 470 | -
11.04.2024 to 12.04.2024 145 89.1 - 36 51.6 -
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06.04.2024 to 07.04.2024 181 | 87.4 - 62 54.0 -

07.04.2024 to 08.04.2024 | Near 196 | 84.3 - 68 52.0 ”
GVMC

08.04.2024 to 09.04.2024 | 1 nicipal | 185 80.4 | 212 47 49.8 59

09.04.2024 to 10.04.2024 | Stadium 220 | 86.1 266 54 53.2 71
(Near port

10.04.2024 to 11.04.2024 | CAAQMS-| 193 | 83.4 - 97 51.6 =
2

11.04.2024 to 12.04.2024 ) 210 | 84.8 - 80 52.4 -

06.04.2024 to 07.04.2024 73 85.5 - 28 49.8 -

07.04.2024 to 08.04.2024 Near RED 93 87.0 - 32 50.8 -

08.04.2024 to 09.04.2024 | yard 97 85.7 - 35 499 -
(Near port

09.04.2024 to 10.04.2024 | CAAQMS-| 152 | 86.9 - 48 50.0 e

10.04.2024 to 11.04.2024 3) 107 | 815 - 41 47.4 i

11.04.2024 to 12.04.2024 139 | 77.8 s 45 45.4 s

WHEREAS from the above results, it was noticed that the PM 10
concentrations at all the locations on all the days of monitoring except at R&D Yard
(from 06t to 09t April 2024), have far exceeded the NAAQ standard of 24hrs average
i.e., 100 pg/m3. The PM 2.5 values have also exceeded the NAAQM standard of 24hrs
average i.e., 60 pg/m®.

WHEREAS M/s Visakhapatnam Port Authority have installed 3 Continuous
ambient air quality stations (CAAQMS) at 3 locations namely i) Near GCB area, ii) Near
GVMC Municipal stadium and iii) Near R&D Yard. During the inspection the Board
officials noticed that the online values generated are not uploaded to the Board’s
website and even the auto data logging facility is not available at the CAAQM stations.
The data generated is being noted manually by the operators.

WHEREAS on observation of the data generated by the M/s Visakhapatnam Port
Authority CAAQM stations it was noticed that the concentrations of PM10 and PM 2.5
are not representing the actual air quality of the area and the concentrations are far
below the actual data generated by the Board during the monitoring period
(06.04.2024 to 12.04.2024).

WHEREAS the following lapses were observed at the CAAQM stations of M/s VPA

a) The data generated is not being uploaded to APPCB & CPCB websites

b) No auto data logging facility available.

c) The validity of standard calibration gas cylinder of SO2, NO2 and NH3 has
expired.

d) Low concentration values of SO2, NO2Z and NH3 are being displayed in the
analyzers and functioning/calibration of the respective analyzers is
suspectable.

e) The PM10 and PMZ2.5 results are not matching with the APPCB monitored
values and there is a huge difference between both the monitored results at the
same locations.

Hence you are here by directed to show cause why the Board shall not initiate
legal action against your industry for improper functioning of CAAQM stations, high
Particulates (PM10&PM2.5) concentration in the ambient air at the locations in the
vicinity of M/s VPA and causing severe dust nuisance in the surrounding
Environment.

Page 2 of 3
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Your reply and action taken report on the lapses noticed should reach this
office within 7 days, failing which the Board shall initiate action under the powers
vested with the Board under section 31(A) of the Air (Prevention and Control of
Pollution) Amendment Act, 1987 without further notice-in\ the interest of Public
Health and Environment Protection.

"JOINT CHIEF ENVIRONMENTAL ENGINEER

T
/s. Visakhapatnam Port Authority M\’\
Port Area, Visakhapatnam. Y

Page3of 3
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ad ani Annexure-V

Ports and
Loglstics

Lr. No, AGPL/ENV/APPCEB/TF/2024/013 Date:04.04.2024
To

The Member Secratary,

Andhra Pradesh Pollution Control Board,
Paryavaran Bhavan, APIIC Colony Road,
Gurunanak Colony. Autonagar,
Vijayawada - 520 007.

Dear Sir,

Sub: AGPL - Directions of APPCB External Advisory Committee (Task Force) -
Quarterly Compliance Report for the period from 1* January 2024 to 31*
March 2024 — Submitted - Reg.

Ref: 1, CTO & HWA Order No. APPCB/NSP/NVSPMI3/CFO/HO/2015, dated
13.01.2016, valid up to 31.12.2020.

2. CTO & HWA Order No. APPCB/NVSPNSPMI3/CFO/MO/Z2020, dated
10.09.2020, valid up to 31.12.2025.

3. APPCB EAC (TF) Directions Order No. 755/ APPCB/ HO/ ECS/ OAS71/
VSP/2023, dated 27,04.2023.

4, AGPL 1* Quarter (April to June 2023) Compliance submission letter No. Lr.
No. AGPL/ENV/APPCB/TF/2023/032, dated 10.07.2023

5. AGPL 2™ Quarter (July to September 2023) Compliance submission letter
No. Lr, No. AGPL/ENV/APPCB/TF/2023/043, dated 05,10.2023

6. AGPL 3 Quarter (October to December 2023) Compliance submission
letter Mo, Lr. No. AGPL/ENWAPPCB/TF/2024/0M0, dated 02.01.2024

Adani Gangavaram Port Limited (AGPL). earlier known as Gangavaram Port Limited
(GPL) is operating with 9 berths with variety of Cargos of bulk and break bulk, AGPL
was obtained CFO & HWA of the APPCB vide reference 1 & 2" cited for handling
capacity of 40,95 MMTPA,

Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon'ble NGT
complaining that residents of Visakhapatnam are suffering from air & water pollution
problems due to improper transportation of materials by M/s. Visakhapatnam Part Trust
and M/s, Gangavaram Port Limited.

Accordingly, the Hon'ble NGT took cognizance of the complaint and heard the matter
on 07.09.2022 and issued order on 07.09.2022 and constituted a joint committee to
verify the factual position. The Joint committee submitted the final report
dated.13,12.2022 with certain recommendations to be complied with,

Adani Gangavaram Port Limited Tel + 91-891-2701177, 2889999

{Formerly "Adani Gangavaram Port Private Limited”) Fax +91-891-2703377

Gangavaram Post, Pedagantyada, www.adaniports.com D fj“&
Visakhapatnam, Andhra Pradesh, India - 530 044

CiN ; UST100GJ2021PLC124091 -

Registersd Office : Adani Corporate House, Shanthigram, Nr. Vaishno Devi Circle, 5.6. Highway, Khodiyar, Ahmedsbad-382421, Gujarat, Indjgz
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Ports and
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Further, the External Advisory Committee (Task Force) of APPCBE reviewed the
recommendations of the Joint Committee in its meeting held on 14,.03.2023 and issued
certain directions vide reference 3™ cited to AGPL to comply with and also directed te
submit the compliance status on the EAC directions on quarterly basis until 100%
compliances are achieved,

As per the directions of the External Advisory Committee (Task Force) of APPCB, AGPL
has submitted the guarterly compliance status on the directions & the details are as
below:

i. 1% quarter from April 2023 to June 2023 was submitted vide reference 4" cited
i.e., on 10 July 2023.
il. 2™ guarter from July 2023 to September 2023 was submitted vide reference 5"
cited i.e,, on 5'" October 2023.
iii. 3™ guarter from Qctober 2023 to December 2023 was submitted vide reference
6" cited i.e., on 2™ January 2024 (through E.mail)

Mow, submitting herewith the compliance status on the directions for the 4 quarter
from 1% January to 31 March 2024 for kind consideration and humbly request your
good self to withdraw the Task Force Directions as we have achieved 100% compliance
of the Directions.

We, further, assure that AGPL is committed for best environment management and will
continue to takes up all measures to prevent the dust pollution to ensure the pollution
parameters are within the permissible limits stipulated by APPCB

Thanking you,
For, Adani Gangavaram Port Limited

s iy
Dr. D. Jyothi
(Vice President = Environment)
Enclosures: as above

Copy to:

1. The Joint Chief Ernwironmental Engineer, APPCB, Legal Cell, Board Office
Visakhapatnam,

2. The Joint Chief Environmental Engineer, APPCB, Zonal Office, Visakhapatnam.

3. The Environmental Engineer, APPCB, Regional Office, Visakhapatnam,

Adani Gangavaram Port Limited Tel + 91-891-2701177, 2883999

{Formerly "Adani Gangavaram Poert Private Limited”) Fax +91-891-2703377

Gangavaram Post, Pedagantyada, wivw.adaniports.com

Visakhapatnam, Andhra Pradesh, India - 530 044 3

CIN : UBT100GJ2021PLC124091
Registered Office : Adani Corporate House, Shanthigram, Nr. Vaishno Dovi Circle, 5.6. Highway, Khodivar, Ahmedatad-382421, Gujarat, Inﬂ§3
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Compliance on the directions stipulated in the Task Force Directions Order issued vide
Order No.755/APPCB/HO/ECS/0AS71/VSP/2023, dated 27.04.2023

Direction
number

Taskforce Conditions & Compliance

1.

The Gangavaram Port Limited (GPL) shall not stock the materials more than 12 mts
height where MDSS system is available and shall maintain stack height of 10
meters at manual stack yards.

Being Complied.

AGPL is ensuring that the stacks are not exceeding the permitted height of 12 mts
height where MDSS system available and maintaining stack height of 10 meters
at manual stack vyards as per the CTO Amendment Order No.
APPCB/SP/NSPM3/CFO/MHO/2016, dated 16.09.2016. (Copy attached as
Annexure = Al

The Gangavaram Port Limited (GPL) shall maintain fully mechanized handling
equipment for loading and unloading operations for dusty cargo to the maximum
extent possible.

Being Complied.

AGPL adopted and implementing the following measures for loading and
unloading operations of dusty cargo to control the dust emissions at Berths & all
operation areas:

= Established mechanical conveyor system for handling coal & lron ore to
prevent the spillage of cargo and provided closed hoods for the conveyor
system to curb fugitive emissions of coalfiron are particles into the air.

* Stacker cum re-claimers are being used for loading and unioading the coal
The railway wagons are being loaded mechanically.

* Fully mechanized coal handling system with gantry grab type ship
loaders/unloaders of required capacity were installed,

*  Provided hooded conveyor belt for cargo transferring directly from ship to the
designated stack yard by means of closed hopers and transfer towers.

= Established closed warehouses for storage of weather sensitive cargoes

s  The loading and discharge points of the conveyar carrying material is covered
with exhaust hoods to prevent the formation of dust clouds.

= All the conveyor galleries are covered to ensure zero dust emission during
cargo transfer,

» Provided water sprinkling system at transfer towers to arrest the dust
spreading into the atmosphere.
Ensuring proper tarpaulin coverage on the cargo stakes.

= Erected wind breaking walls towards habitation supported with thick
greenbelt.

oyl
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Mechanized Loader & unloader

Mechanized wagon loading
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Staker cum Reclaimer supported with | Transfer towers supported with water

water sprinkling system _ sprinkling tem

Tarpaulin covered cargo heaps

D M
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Wind breaking wall towards HB Calony

Wind breaking wall towards
Gangavaram (V)
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Y I

GPL shall ensure continuous cumplian'l:e of the followin

3 g recommendations made
by the Joint Committee as reported in their final report dt. 13.12.2022 submitted
in 0.A. No. 571 of 2022 to Hon'ble NGT.

a. The Port shall maintain the 16 no's of already established semi-automatic
coverage system of Tarpaulin in dusky cargo Transporting trucks/wagons.

Compliance | Being Complied.

AGPL established 19 No. of semi mechanized truck tarpaulin covering stations at
various locations within the Port to facilitate and ensure all the outgoing cargos
by Trucks are covered with tarpaulin.

AGPL established a semi-mechanized closed facility for truck tarpaulin covering

within the Port.
D 'Jg%@ _
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AGPL ensuring that the tarpaulin is covered in all sides of the wagon and tightly
tied with rope so that the tarpaulin should not be uncovered while traveling until

b.

the truck reaches the destination without any transit spillage.
The Port shall ensure coverage of Tarpaulin all sides of dusty cargo Transporting
trucks/wagons, including rainy season to avoid the spillages.

Compliance

Being Complied.

AGPL ensuring that the tarpaulin is covered in all sides of the truck and tightly
tied with rope until the truck reaches the final destination without any transit
spillages.

| The Port shall ensure covering of dusty cargo carrying trucks/wagons with

tarpaulins tightened at all sides with ropes and shall avoid overload of dusty cargo
material.

Compliance

Being Complied:

AGPL ensuring that the tarpaulin is covered in all sides of the truck and tightly
tied until the truck reaches the destination without any transit spillages,
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Thea Port shall maintain web cameras at Tarpaulin sheet covering of trucks/wagon
area, weighbridge, truck-tyre washing area, entrance & exit gate of the ports and
shall maintain one month recorded data to produce at the request of the officer
of the concerned authorities during their inspection, 35 being monitored through
integrated security control room by GPL.

Compliance

Being complied.

AGPL operating an Integrated Security Contral Room (ISCR) for clase observation
of all incoming & outgoing trucks phase wise viz., Loading, weighing of loaded
trucks, tarpaulin coverage, washing of trucks at tyre washing facility, final
weighing, and entrance & exit gate of the port and maintain one month record
data.

e.

The Port shall maintain coal stocking heights as per the APPCB consent
conditions.

Compliance

Being Complied,

AGPL is ensuring that the stacks are not exceeding the permitted height of 12 mts
height where MDSS system available and maintaining stack height of 10 meters
at manual stack vyards as per the CTO Amendment Order No.
APPCB/NSP/SPMTS/CFO/HO/2016, dated 16.09.2016.

D)
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Operating Mechanical dust suppression system comprises of 176 canons
supported by electrical motors and operated by PLCs for cover water fog all
over cargo stacks and other areas,

= \Water is sprayed from various points by water cannons at pressure of about
6-10kg/em2 to form a mist over the cargo stacks & other places and the mist
attracts the dust to settle it down without spreading along the wind.

ﬁ

l:argu heaps are wetted with Canon mounted DSS Tankers
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The Port shall maintain Standard Operating Procedure for transportakion of
Cargos through trucks/railway wagons for Tarpaulin covering of loaded trucks,
security check befare exit,

Compliance

Being Complied

AGPL is maintaining Standard Operating Procedure for transportation of cargos
through trucks/railway wagons for Tarpaulin covering of loaded trucks, security
check before exit. SOP Copy attached as Annexure - A2

a.

The Port shall ensure vehicles fitness certificate issued by the competent
Autharity for incoming trucks and outgoing (loaded) trucks.

Compliance

Being Complied.

AGPL is following a strict vigilance on the fitness of the trucks at entrance gate
only before allowing the truck for loading of cargo and rejecting trucks which are
not possessing the statutory records/permits and meeting the fitness standards.

h,

The Port shall ensure that the cargo transport trucks display sticker showing valid |
vehicle fitness certificate and pollution certificate in front side of the vehicles,

Compliance

Being complied.

AGPL is following a strict vigilance on the fitness of the trucks at entrance gate
only before allowing the truck for loading of cargo and rejecting trucks which are
not possessing the statutory records/permits and meeting the fitness standards.

AGPL ensuring that valid vehicle fitness certificate issued by RTO and pollution
certificates in front of the vehicle is displayed. It will be made compulsaries for all
vehicles to display the stickers and the same will be monitored regularly.

Compliance

The Port to extend necessary support to the Traffic Department to exhibit no
parking zones along the both sides of road between ROB (Road over Bridae) near
_Gangavaram Port to National Highway via Y-Junction & Jug junction.

This condition is related to the Traffic Department to exhibit Mo Parklng Zones
along both sides of road between ROB (Road over Bridge) near Gangavaram Port
to National Highway via Y-Junction & Jug Junction.

In this regard, the Inspector of Police, Harbour Traffic Circle, Visakhapatnam
addressed a letter ta the Addl. Dy. Commissioner of Police (Traffic) regarding
providing "No Parking Zone" Boards. Copy of Letter action taken by Traffic
department is attached as Annexure - A4,

The Port shall continue to deploy task force teams to verify the dusty cargo
vehicle movement to monitor proper covering of Trucks/wagons with tarpaulin,
covering of dusty cargos at stacking vards, spillage of materials, overloading of
Trucks etc.,

Compliance

Being complied.

AGPL constituted a dedicated taskforce team comprising with Safety, Security &
Environment Departments to verify the dusty cargo vehicle movement & to
monitor proper covering of Truck / Wagons with tarpaulin, spillage of materials
and overloaded trucks etc, The TF team is strictly ensuring that there should be
proper Tarpaulin covering and to avoid spillage of material due to overioad of
trucks. Circular copy attached as Annexure-A4.

The Port shall carryout regular wetting of the internal roads and shall remaove the
sludge accumulated in drains from time to time to avoid contamination of
surrounding water bodies.

DY
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Compliance

Being complied.

AGPL is operating @ PLC based Mechanical Dust Suppression System comprising
176 No. of cannons for wetting the stacks in the stack yards.

Deploying 20 No. of tankers dust suppression and ensuring continuous wetting of
internal roads.

AGPL is maintaining/cleaning the storm water drain periodically by removing the
settled sludge to avold contamination in surrounding water bodies,

10
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The Port shall upgrade existing truck tyre washing system to two stage automatic

truck-tyre washing system to control dust emissions, within six months as
committed

Compliance

Being complied.

Presently, AGPL is operating an automatic sensor-based truck tyre washing facility
an 24/7 basis.

Existing Truck tyre washing facility

Complying with the observations of the Joint Committee of Hon'ble NGT in QA
Mo.571/2022, AGPL has established another automatic sensor based truck tyre
washing facility without disturbing the existing one so as to ensure two stage
truck tyre washing,

The new truck tyra washing facility has been put in to operation on 24/7 basis.

New automatic sensor based truck nrrwashing facility

m. The Port shall submit quarterly status report on the above directions until 100%
compliances are achieved.
Compliance | Compliance status for the 1% Quarter (April 2023 to June - 2023) submitted

through e.mail and hard copy submitted at APPCE, Zonal & Regional Offices at
Visakhapatnam on 10 July 2023 vide Lr. No. AGPL/ENV/ APPCB/ TF/2023/032.
Copy of the acknowledgement attached as Annexure - 5,

11
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Annexure - A1

ANDHRA PRADESEBPOLLUTION CONTROL BOARD

o (S8F
T SeabeEn Paryavaran Bhavan, A-III, Industrial Estate, Sanathnagar, Hyderabad-500 018.
W Phones: 23887500,Fax No: 23815631.

g Website :www.appcb.ap.nic.in

BY REGISTERED POST WITH ACKNOWLEDGEMENT DUE
Consent Amendment Order No : APPCB/VSP/VSP/113/CFO/HO/2016 - Date: 09.09.2015

Sub:- | APPCB - UH-IV - CFO - M/s.Gangavaram Port Ltd., Gangavaram Village,
Pedagantyada (Mandal),Visakhapatnam District - Amendment to CFO & HWA
Order - Issued - Reg.
Ref:- |1. Combined Consent Order No: APPCB/VSP/VSP/113/CFO/HO/2015 Dated:
13.01.2016, valid upto 31.12.2020.
2. Industry’s representation dated 15.07.2016.
3. U.O. Note No.754/ APPCB/HO/TF/UH-I1/2016 dt.18.08.2016.
4. CFO Committee meeting held on 27.08.2016.
Qreeee@
The Board in the reference 1st cited, has issued combined CFO & HWA order to

M/s.Gangavaram Port Ltd.,, Gangavaram Village, Pedagantyada (Mandal), Visakhapatnam
District with certain conditions with validity up to 31.12.2020. The Condition No. 6 of Schedule
- B of “Air Pollution” of CFO order 1t cited is as follows:

“The Gangavaram Port Limited (GPL) shall not stock the materials more than 10 mts
height where MDSS system available and shall restrict to 6 mts for other stocking heights where

tanker water spraying system is maintained in the stock yards.”

The industry vide reference 2nd cited, requested the Board to enhance the stack height up
to 12 mts so as to utilize the cargo handling equipment to its designed performance levels.

The issue was placed in the CFO Committee meeting held on 27.08.2016. The Board after
careful examination hereby amends the condition No. 6 of Schedule - B of “Air Pollution” of
'CFO Order dated 13.01.2016 and the condition No. 6 of Schedule - B of “Air Pollution”shall be
read as follows:

Amendment:

“The Gangavaram Port Limited (GPL) shall not stock the materials more than 12 mts
height where the MDSS system is available and shall maintain stack height of 10 meters at

manual stack yards”.

" All other conditions of Schedules - A, B & C of combined CFO & HWA order dated
13.01.2016 shall remain the same.
Sd/-
MEMBER SECRETARY
To
M/s.Gangavaram Port Ltd.,

Gangavaram Village, Pedagantyada (Mandal),
Visakhapatnam District - 530 044.

Copy to:
1. The JCEE, Zonal Office : Visakhapatnam for information and necessary action.
2. The Environmental Engineer, Regional Office : Visakhapatnam for information and

necessary action.
// T.C.F.B,O. //

\[/UQM\ L \ -(\\ 1A

Joint Chief Environmental'‘Engineer
Unit Head-IV.
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Annexure - A2

ADANI GANGA@\KAM PORTLTD

WI No: DC/OPS/WI/32

WI Title: Truck Tarpaulin Covering by TC Station

Department: DRY CARGO SOP Name & No. :

HIRAC No: DC/HIRAC/032 JSA No: DC/JSA/032

Page 01 of O1

1.0 PURPOSE: Covering of tarpaulin on trucks

2.0 SCOPE: Truck Tarpaulin Covering by TC Station

Cargo affected by: Rain, moisture, poor handling

3.0 RESPONSIBILITY:
A. Primary Responsibility - Commodity Manager - Dry Cargo Operations
B. Secondary Responsibility - Dry Cargo In charge / Contractor Supervisor

4.0 Associate Hazards:

Each and every applicable safety standard should be followed

# Inciden l3ck of fety induction on /£ iven /l th ncern.
knowledge about the job. mp/ n site, reqarding the hazar nd their pr ion. ken
Infur to non- fproperan he work pl. which m r during th ion of job.
adequate safety applisnces. £ / X only by train mpl . Work shall lnl
Incident d lack of awaren. £ fter obtaining n ls rmission
emergency of working area/ Dept. | £ fpr rsonal pro /e ipmen. fe h f
£ Stumbling hazar material | / fety helmet, hand gloves, Nose mask fety jacke rth
lving at walk way/track line. nNa3r fall pri ion m shoul in pl
Tripping hazar rack lin, in. Prior rt of work, safe Ik n 7l ver)
# Collision of wagon with le crossing | shift. .
the track line. rief ription rding hazar fety m. re will iven 1
# Derailment. workmen, ev. fore rting th
# Falling of person. N / acLiviti ny time.
# Accident of attendants working # Follow of proper communication system.
5.0 INSTRUCTION :
Sr. No. |Work Instruction Responsibility
1 Before commencement of job
1.01 Personnel with valid passes and safety induction training should only involved in the Gantresior Buprisar

said work

Information must be passed to contractor supervisor for truck covering for

192 arranging labour

Shift In Charge

Hazards like working at heights, risks involved and escape plans should be discussed

1.03 |in safety TBT(Tool Box talk) and all the labors must be in their necessary PPE's. No

persons should stand near operations area.

Shift In Charge / Supervisor
(Yard)

104 |shife incharge

Covering team should be ready for covering after getting clearence from operation

operation supervisor/ Contractor
Supervisor/ Safety Steward

1.05 |Ensure cleanliness of work area before starting the job.

Yard Shift In Charge

feni the workplace must be satisfactory.

Work area layout should be appropriate to work safely. Physical condition of

Yard Shift In Charge

1.07 |Ensure adequate lighting to be ensured if working at night.

Yard Shift In Charge

1.08 |Ensure that all concerned personnel wearing the appropriate PPEs as per PPE matrix

Yard Shift In Charge

2 During the Job

Yard Shift In Charge

Manpower should ascend the Tarpaulin covering station through ladder after

2.01 |wearing safety harness belt and the same to be connected with fall arrestor provided

with covering station.

Yard Shift In Charge

2.02 |climb on the vehicle and after covering the Tarpaulin they will getdown safely
through the TC station.

Manpower should get down using the ladder supported with covering station and

Yard Shift In Charge

3 After Execution of the Job

3 After completion of covering, inform Supervisor regarding the completion

Shift In Charge

4 Other Requirement

4.01 |No workers is allowed to work more than 12 hours

4,02 |Dignity of workers must be taken care at work place.

All the emergency equipment in place or near by the place like first aid
4.03 provision, rescue kit/device ,portable fire extinguisher etc.

Yard Shift In Charge

4,04 |Allincident must be reported immediately.

4.05

aider or paramedic or ambulance.

In case of any injury, it should be immediately informed to the trained first

Team Involved for Making:

Signature

Port Representative

-
)
Gl

Worker's representative

Prepared By:

Reviewed By :

Approved By :
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Annexure - A3

638

: Doc. No. :SEC/PROC/14
adani
. Ports and Rev' NO. : 04
Security Laglstios Rev. Date : 01/08/2021
. . Page No. : 10f 4
Title : Traffic Safety Management

1.0 Purpose : The purpose of this document is to present the Security
operations involved in Traffic Safety management.

2.0 Scope : The scope of the SOP covers process of regulating traffic
movement, implementing traffic safety measures through
engineering/road layout and traffic safety education and
awareness drive/initiatives.

3.0 Reference : 1) Group Security Procedure Manual
2) Security Operating Procedure Manual - APSEZ (3.14)

3) 1S0 9001: 2015
4) 1S0 14001: 2015
5) 1SO 45001:2018
4.0 Responsibility : 1) The overall responsibility and authority for establishing,

maintaining and updating this process lies with Vertical

Security Head.

2) The overall responsibility for implementing this process lies
with Head security or the officer designated by him.

5.0 Process Map :
L1 APSEZ Security
Access Access Asset Traffic Safet: Intelligence &
L2 — Control [ | Contrpl Protection Cer?tral. Managementy —1 Vigilance
People and Material Coordination Management
Vehicle
L] ] I I
Access Physical ) I Information
Access N Control - Asset I_L Traffic Safety Network
Control - Company X Management
’ Management Material Protection Securi I Management
L3 Management ecurity L
- People Control — L
Room
Access Control - Operations Incident
Entry P . —> Non Adani Material Management
y Permit N e
—®» Management - -
- Workforce Security Investigation
Access Control - Dry Governance (FIR)
- Cargo Movement Management
(Import / Export)
D card Security
—»| Management Access Control — Automation
- Employees Container Maintenance
P Movement (Import /
Export)
Security
VIP and Sample Material Enforcement &
— Visitor —> Movement Debit Note
Management
Access Control - -
Access > Liquid Material P:;?;ZZ':;%;‘J
Control — Movement
—| Vehicle and
Access
Permit Access Control -
) Scarp Material Sale

& Disposal
Management
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Doc. No. :SEC/PROC/14
Rev. No. :04

Rev. Date : 01/08/2021
Page No. : 2 of 4

adani

Security Logistics

Title : Traffic Safety Management

6.0 SIPOC Framework :

Supplier: Transporter / Vendors / Port & non Port vehicle movement
Input : Vehicular Movement
Process: Traffic Safety Management (Screening, Validation and
logging)
Output: Entry/Exit grant, Entry deny and movement record
Customer: Transporter / Vendors / Port & non Port vehicle movement
7.0 Key Performance 1) Traffic incidents Count

Indicator : 2) Ensuring uninterrupted Traffic movement

8.0 Process Flow Diagram:

Traffic Safety
Management

| , l

Traffic Engineering

Traffic Education / Awareness Traffic Regulation /Enforcement

] —

Survey / Re-survey of Road
Risks with concerned teams
(audits or improvementas LFI)

Monitor traffic flow/
parking management/
event/incident

Traffic Naka/ Flying
Squad / Speed checks /
Surprise checks

Change of Road infrastructure
— signage, boards, barriers,
road-marking, lights etc.

Prepare Training calendar
for all Adani / non Adani
port users and conductthe
training sessions

A,

Circulate E- Flyers, E
Training awareness
presentations, traffic

rules etc.

Conduct Road Safety
Week and Traffic
Education Programs

management thru static
or mobile traffic patrols

Violators will be
counselled and/or
initiation of debit note

as per palicy

4
Maintain Record /
Generate MIS
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Title : Traffic Safety Management

Doc. No.
Rev. No. :04

Rev. Date : 01/08/2021
Page No. : 30f 4

: SEC/PROC/14

9.0 Procedure / Activity / work element / Task :

Sr. _ Document -

No. Activity Reference Responsibility
Traffic team will ensure road engineering Traffic Team
through regular audits and surveys. Audits will be ) Traffic Safety

9.1 : . . Standing
carried out by forming teams from site In-charge

Orders
management, safety and concerned area owner.
In case of traffic incident, based on investigation Traffic Safet

9.2 and extraction of LFI, traffic infrastructural PIR In-charage y
improvements will be captured in the PIR. 9
The outcome of the audits / LFI will be approved Asset

9.3 by management and site management will PIR Management
ensure the implementation. Team
Traffic team will conduct regular traffic training
awareness sessions as per training calendar.

Traffic team will also circulate pamphlets, display
0.4 banners from time to time. Traffic team will Training Traffic Safety
) coordinate conduct of traffic safety week with Calendar In-charge
various activities (like organising safety quiz,
organising marathon etc.) for increasing traffic
safety awareness.
Traffic team, based on traffic heat-map survey,

9.5 will .de.C|de gnd deploy t.he static traffic PIRLSEPS Traffic Safety
monitoring points during shift hours, or even In-charge
during non-shift hours if required.

In addition to static points, traffic team will
remain on patrolling to ensure the smooth traffic Incident

9.6 movement, check cargo spillage, coverage of | Reports/ Case Traffic team
loaded trucks with tarpaulin and to respond to Files
incident (as notified from field or from SCR).

Traffic guards will wear reflective jackets while

9.7 performing traffic regulation duties and will wear PIR Traffic team
prescribed PPEs.

0.8 In case of traffic incident, action and response | SEC/ PROC /- Traffic Team

) will be as per Annexure 1 of SOP SEC/ PROC /-18. 18.
Traffic team take action as per laid down
procedure and also will ensure investigation of | SEC/PROC /- | Traffic Safety

9.9 N .
traffic incident with concern teams, release of 18. In-charge.
report and extraction of LFls.

Security Traffic team will regulate the traffic
movement and respond to emergencies / jams / .
incident/accident inside Port (as applicable) and Incident
9.10 . . - Reports/ Case | Traffic Team
on need basis will respond to Outside under Files

mutual aid. All FACs/ MTCs/ Fatal cases will be
treated seriously and properly investigated.
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. Doc. No. :SEC/PROC/14
agti!'“ Rev. No. :04
Security Laglstios Rev. Date : 01/08/2021

Page No. : 4 of 4

Title : Traffic Safety Management

10.0 Risk & Control :
10.1. Operational & Business Risk - Nil (Risk under considerable limit)

10.2. Environment Risk - Nil (Risk under considerable limit)
10.3.  Safety Risk - Nil (Risk under considerable limit)

11.0 Records :

Sr. Record Title Record No. File Name / Location Maintained Reter.\tlon
No. No. By Period
1 PIR/ISMS System Lo PIR Report SCR Shift 1Years
Y 9 P Officers
Incident Report . .
2 / Case file System Log Incident Trafflc Traffic team 3 Years
Report Office
(Fatal)
12.0 Note:

Debit / Violation charges will be site specific based on Site management & TMSC.

Work Instruction (14) Traffic Safety Management as reference document.

% k k k *
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D -
Traffic, €Puty Commissioner of Police,
Vlsakhapatnam City.
Sir (Through Proper Channel)
Sub: Harbour Traffic Circle, Visakhapatnam City —Reply of action taken by
Traffic Police-Pollution due to activities of M/s Visakhapatnam Port
Trust and M/s Gangavaram Port limited-Hon'ble NGT order dated:
19.12.2022 in 0.A. No. 571 of 2022 -Report of Joint Committee
dated:13.12.2022-Recommendations of Joint Committee-

Implementation-Regarding.

Ref: Hon'ble NGT order dated:19.12.2022 in O.A. No. 571 of 2022.
X XK XK X X

With reference to the subject cited above, I submit that  Sri.
Lakshmana Guntreddi, Visakhapatnam filed an application before Hon'ble NGT
complaining that residents of Visakhapatnam are suffering from air and water
pollution due to improper transportation of materials by M/s Visakhapatnam Port
Trust and M/s Gangavaram Port limited. Railway wagons and road transporters are
also not following proper procedure like covering of transported materials and are
transporting the materials in over loaded vehicles. Due to naturally occurring
radioactive source, residents are inhaling unwanted materials generated from coal,
iron etc. and are getting high fevers but the hospitals are making business in the
name of dengue. The applicant has accordingly requested for deputing special team
for cross checking the transportation of materials in both the parties.

The Hon'ble NGT took cognizance of the complaint and heard the matter
on 07.09.2022 and constituted a joint committee to undertake visits to the sites,
look into the grievances of the applicant, associate the applicant and representative
the concerned project proponents and verify the factual position.

Accordingly, the Joint committee visits to the sites and submitted report

of

to Hon'ble NGT on 13.12.2022 with certain observations and recommendations,
In view of the above the joint committee directed to implement the

recommendation to the traffic Police department as mentioned below,
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"The Traffic Department shall exhibit No Parking Zones along the both sides

of road between RoB (Road Over Bridge) near Gangavaram Port to Nationg

Highway via Y-Junction & Jug Junction."

In this connection as per recommendation of the Joint Committee I along
With the TSI, Newport Traffic Police Station visited the both sides of road between
ROB (Road Over Bridge) near Gangavaram Port and arranged the "No Parking
Zone" sign boards ang also conducted awareness meeting to the Lorry drivers and
helpers to not park their vehicles from the both sides of road between ROB (Road
Over Bridge) near Gangavaram Port and also suggested to park their vehicles at
Lorry Yards,

This is submitted for kind perusal.

Yours faithfully,

—1 R 23
(G.R.K.Tulasida '

Inspector of Police,
Harbour Traffic Circle
Visakhapatnam City.

Enclose: Photos of "No Parking Zone"
arranged at ROB, near Gangavaram Port,
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Annexure - A5

adani

Ports and
Logistics
Adani Gangavaram Port Limited
Circular No. AGPL/VIGILENCE/TF/0101/2023 Date: 01.01.2023
Sub:-  Constitution of a Taskforce Team to verify the dusty cargo vehicle

movement to monitor proper covering of Truck / Wagons with tarpaulin,
spillage of materials and overloaded trucks — Reg.

Statutory departments directed AGPL to form/maintain a dedicated Task Force

1. To verify the dusty cargo vehicle movement to monitor proper covering of
Truck / Wagons with tarpaulin, spillage of materials and overloaded trucks.

2. To maintain a strict vigilance on the fitness of the trucks at entrance gate only
before allowing the truck for loading of cargo and rejecting trucks which are

not possessing the statutory records/permits and meeting the fitness
standards

In compliance, a dedicated Task Force Team comprising with Security, Safety &
Environment Departments is formed.

Scope:

I To ensure the fitness of the trucks at entrance gate itself before allowing the
truck for loading of cargo

ll.  To reject the trucks which are not possessing the statutory records/permits
and meeting the fitness standards

Il Regular vigilance on proper tarpaulin covering of the Trucks/railway wagons.

V. To ensure that there be no cargo spillage / Overloaded trucks.

V.  Ensuing all the outgoing trucks are routed through Tire Washing facility before
exiting the port premises.

VI.  Maintenance, keeping and presenting the records of the above as and when
the requirement during statutory inspections.

Responsibility:

1. The overall responsibility and authority for establishing, maintaining, and updating
this process lies with Security Head. _

2. It is the responsibility of the Environment Department to bring to notice any
deviations to the Taskforce & resolve them immediately.

3. The Safety Department shall coordinate & cooperate with the Environment &

Security departments as and when they communicate the observations of
deviations as mentioned in the scope.

Adani Gangavaram Port Limited Tel +9179 2656 5555
(Formerly "Adani Gangavaram Port Private Limited”) — Fax +9179 2555 5500
Adani Corporate House, Shantigram www.adaniports.com

Near Vaishno Devi Circle, S. G. Highway,
Khodiyar, Anmedabad - 382421,
Gujarat, India,

CIN: U61100GJ2021PLC124091

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S. G. Highway, Khodiyar, Ahnmedabad - 382421, Gujarat, IrZ@
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4. The operations department shall follow and implement the suggestions &
observations made by Environment, Safety & Security Departments and take
necessary remedial measures accordingly.

5. The concerned departments shall deploy an Officer/Executive exclusively to

ensure strict vigilance of the scope of works with coordination & cooperation with
respective department.

The Task Force Team shall start its functioning with immediate effect.

Authorized Signatory
Adani Gangavaram Port Limited.

Adani Gangavaram Port Limited Tel +9179 2656 5555
(Formerly "Adani Gangavaram Port Private Limited”)  Fax +9179 2555 5500
Adani Corporate House, Shantigram www.adaniports.com

Near Vaishno Devi Circle, S. G. Highway,
Khodiyar, Anmedabad - 382421,
Guijarat, India,

CIN: U61100GJ2021PLC124091

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S. G. Highway, Khodiyar, Ahmedabad - 382421, Gujarat, ln?@
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Lr. No. AGPL/ENV/APPCB/TF/2023/032 Date:10.07.2023
To

~Member Secretary,
Andhra Pradesh Pollution Control Board,
Paryavaran Bhavan, APIIC Colony Road,
Gurunanak Colony, Autonagar,
Vijayawada - 520 007.

Dear Sir,

Sub: AGPL - Directions of APPCB External Advisory Committee (Task Force)
- Quarterly Compliance Report for the period from April 2023 to June
2023 - Submitted - Reg.

Ref: 1. CTO & HWA Order No. APPCB/VSP/VSP/113/CFO/HO/2015, dated
13.01.2016, valid up to 31.12.2020.

2. CTO & HWA Order No. APPCB/VSP/VSP/113/CFO/H0O/2020, dated
10.09.2020, valid up to 31.12.2025.

3. APPCB EAC (TF) Directions Order No. 755/ APPCB/ HO/ ECS/ OA571/
VSP/2023, dated 27.04.2023.

Adani Gangavaram Port Limited (AGPL), earlier known as Gangavaram Port
Limited (GPL) is operating with 9 berths with variety of Cargos of bulk and break bulk.
AGPL was obtained CFO & HWA of the APPCB vide reference 1 & 2" cited for
handling capacity of 40.95 MMTPA.

Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon'ble
NGT complaining that residents of Visakhapatnam are suffering from air & water
pollution problems due to improper transportation of materials by M/s.
Visakhapatnam Port Trust and M/s. Gangavaram Port Limited.

Accordingly, the Hon'ble NGT took cognizance of the complaint and heard the
matter on 07.09.2022 and issued order on 07.09.2022 and constituted a joint
committee to verify the factual position. The Joint committee submitted the
final report dated.13.12.2022 with certain recommendations to be-complied

with,
Adani Gangavaram Port Limited Tel +91-891-2701177, 2889999
(Formerly "Adani Gangavaram Port Private Limited”) Fax +91-891-2703377
Gangavaram Post, Pedagantyada, www.adaniports.com
Visakhapatnam, Andhra Pradesh, India - 530 044 1

CIN : U61100GJ2021PLC124091
Registered Office : Adani Corporate House, Shanthigram, Nr. Vaishno Devi Circle, S.G. Highway, Khodiyar, Ahmedabad-382421, Gujarat, India.
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Further, the External Advisory Committee (Task Force) of APPCB reviewed the
recommendations of the Joint Committee in its meeting held on 14.03.2023 and
issued certain directions vide reference 3™ cited to AGPL to comply with and
also directed to submit the compliance status on the EAC directions on quarterly
basis until 100% compliances are achieved.

As per the directions of the External Advisory Committee (Task Force) of APPCB,
the compliance status on the directions for the 15t quarter from April 2023 to
June 2023 is submitted herewith for kind consideration.

We, further, assure that AGPL is committed for best environment management and
takes up all measures to prevent the dust pollution to ensure the pollution parameters
are within the permissible limits stipulated by APPCB

Thanking you,
For, Adani Gangavaram Port Limited

Dr. D. i 7

-

(Vice President — Environment)

Enclosures: as above
Copy to:

1. The Joint Chief Environmental Engineer, APPCB, Legal Cell, Board Office,
Visakhapatnam.

2. The Joint Chief Environmental Engineer, APPCB, Zonal Office,
Visakhapatnam.

3. The Environmental Engineer, APPCB, Regional Office, Visakhapatnam.

Adani Gangavaram Port Limited Tel +91-891-2701177, 2889999

(Formerly "Adani Gangavaram Port Private Limited") Fax +91-891-2703377

Gangavaram Post, Pedagantyada, wwhw.adaniports,com

Visakhapatnam, Andhra Pradesh, India - 530 044 2

CIN : UB1100GJ202TPLC124091
Registered Office : Adani Corporate House, Shanthigram, Nr. Vaishno Devi Circle, 5.G. Highway, Khodiyar, Ahmedabad-382421, Gujarat, India. 79
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Lr. No. AGPL/ENV/APPCB/TF/2023/043 Date:05.10.2023
To

Member Secretary,

Andhra Pradesh Pollution Control Board,
Paryavaran Bhavan, APIIC Colony Road,
Gurunanak Colony, Autonagar,
Vijayawada - 520 007.

Dear Sir,

Sub: AGPL - Directions of APPCB External Advisory Committee (Task Force)
- Quarterly Compliance Report for the period from July 2023 to
September 2023 - Submitted - Reg.

Ref: 1. CTO & HWA Order No. APPCB/VSP/VSP/113/CFO/HO/2015, dated
13.01.2016, valid up to 31.12.2020.

2. CTO & HWA Order No. APPCB/VSP//SP/113/CFO/H0/2020, dated
10.09.2020, valid up to 31.12.2025.

3. APPCB EAC (TF) Directions Order No. 755/ APPCB/ HO/ ECS/ OAS71/
VSP/2023, dated 27.04.2023.

4. AGPL 15t Quarter (April to June 2023) Compliance submission letter
No. Lr. No. AGPL/ENV/APPCB/TF/2023/032, dated 10.07.2023

Adani Gangavaram Port Limited (AGPL), earlier known as Gangavaram Port
Limited (GPL) is operating with 9 berths with variety of Cargos of bulk and break bulk.
AGPL was obtained CFO & HWA of the APPCB vide reference 1 & 2™ ¢ited for
handling capacity of 40.95 MMTPA.

Sri. Lakshmana Guntreddi, Visakhapatnam filed an application before Hon'ble
NGT complaining that residents of Viisakhapatnam are suffering from air & water
pollution problems due to improper transportation of materials by M/s.
Visakhapatnam Port Trust and M/s. Gangavaram Port Limited.

Accordingly, the Hon'ble NGT took cognizance of the complaint and heard the
matter on 07.09.2022 and issued order on 07.09.2022 and constituted a joint
committee to verify the factual position. The Joint committee submitted the
final report dated.13.12.2022 with Se,!fﬁgjﬂq';cgcommendations to be complied
with. o 0
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' Bii J85-81-2701177, 2889999

+91-893:2703377

Adani Gangavaram Port Limited g
(Formerly "Adani Gangavaram Port Private Limited")| o\
Gangavaram Post, Pedagantyads, A
Visakhapatnam, Andhra Pradesh, India - 530 044
CIN : UB1100GJ2021PLC124091

Registersd Office : Adani Corporate House, Shanthigram, Nr. Vaishno Devi Circle, S.6. Highway, Khodiyar, Ahmedabad-382421, Gujarat, india.
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Further, the External Advisory Committee (Task Force) of APPCB reviewed the
recommendations of the Joint Committee in its meeting held on 14.03.2023 and
issued certain directions vide reference 3 cited to AGPL to comply with and
also directed to submit the compliance status on the EAC directions on quarterly
basis until T00% compliances are achieved.

As per the directions of the External Advisory Committee (Task Force) of APPCB,
the compliance status on the directions for the 15t quarter from April 2023 to
June 2023 was submitted vide reference 4™ cited i.e., on 10™ July 2023,

Now, submitting herewith the compliance status on the directions for the 2"
quarter from July 2023 to September 2023 for kind consideration.

At this point of time, we wish to submit that by the time of submitting the 1t
quarter Compliance for the period from April to June 2023, the civil works of the
new automatic sensor based truck tyre washing facility were in progress and
now the facility was completed and put into operation without disturbing the
existing facility. ’

Thus, we humbly request your good self to withdraw the Task Force Directions
as we have achieved 100% compliance of the Directions.

We, further, assure that AGPL is committed for best environment management
and will continue to takes up all measures to prevent the dust pollution to
ensure the pollution parameters are within the permissible limits stipulated by
APPCB

Thanking you,
For, Adani Gangavaram Port Limited

Enclosures: as above

Copy to:

1. The Joint Chief Environmental Engineer, APPCB, Legal Cell, Board Office,
Visakhapatnam.

2. The Joint Chief Environmental Engineer, APPCB, Zonal Office,
Visakhapatnam.

3. The Environmental Engineer, APPCB, Regional Office, Visakhapatnam.

Adani Gangavaram Port Limited Tel + 91-891-2701177, 2889992

(Formerly “Adani Gangavaram Port Private Limited”) Fex +91-891-2703377

Gangavaram Post, Pedagantyada, www.adaniports.com

Visakhapatnam, Andhra Pradesh, india - 530 044 2

CIN : UB1100GJ2021PLC124097 1
Registered Office : Adani Corporate House, Shanthigram, Nr. Vaishno Devi Circle, S.G. Highway, Khodivar, Ahmedabad-382421, Gujarat, Inc’ia.8
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AGPL - APPCB - EAC (TF) Compliance 3rd Qtr -02.01.2024

1 message

Dantuluri Jyothi <jyothi@gangavaram.com> Tue, 2 Jan, 2024 at 5:31 pm
To: unit2-jcee@appcb.gov.in, RO Visakhapatnam' <rovsp-ee1@appcb.gov.in>, APPCB RO, VSP
<rovspappcb@gmail.com>, zovja-jcee@appcb.gov.in, zovspappcb@gmail.com

Cc: jyothimanohar.cheeli@appcb.gov.in

Dear Sir,

As per APPCB External Advisory Committee (Task Force) directions, AGPL shall
have to submit the compliance status on the EAC directions on quarterly basis until
100% compliances are achieved.

Accordingly the compliance status on the directions were submitted for 15t & ond
Quarters as per the below details:

18t quarter from April 2023 to June 2023 was submitted vide reference 4 cited i.e.,
on 10t July 2023.

ond quarter from July 2023 to September 2023 was submitted vide reference 5th
cited i.e., on 5t October 2023.

Now, we are submitting herewith the compliance status on the directions for the 3rd
quarter from October 2023 to December 2023 for kind consideration.

We humbly request your good self to withdraw the Task Force Directions as we have
achieved 100% compliance of the Directions.

Submitted for kind consideration & Records.

With Best Regards
Dr.D. Jyothi

Vice President - Env
82



